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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTER ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO. 30/2025/EZ

' [n Re: Sinking B’deshi vessel dumps
toxic [ly ash in river near Ghoramara,
shows video shared by Panchayat
member News item published in the
Times of India Kolkata Section dated
17.02.2025.

.......... Applicant
_VS._

The State of West Bengal & Ors.

............ Respondents

AFFIDAVIT ON BEHALF OF THE M/S. AJBELA NAVIGATION, THE
RESPONDENT NO. 9 ABOVE NAMED.

I Mr. Anol Dey, son of Late Ajit Kumar Dey, aged about 50 Years, by faith - Hindu,
by Nationality - India, working for gain as Proprictor of M/S. AJBELA
NAVIGATION, having its office at 7 Waterloo Street, Ground Floor, Kolkata—

700069, do hereby solemnly verify and state as follows:

I. That I am the sole proprictor of M/S. AJBELA NAVIGATION, having its office
at 7 Watcrloo Street, Ground Floor, Kolkata - 700069. That | am well aware

of the lacts and circumstance of this case o swear this affidavit.
2. That I have received a summon on 20.08.2025 issued by the Hon’ble Green

Tribunal, Eastern Zone Bench, Kolkata through e-mail and also received the

same through speed post on 22.08.2025.
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3. That I obtained the copies of Affidavit filed by the Respondent No. 5,
Affidavit filed by the West Bengal Pollution Control Board, Counter affidavit
filed by the Respondent No. 3 and 4 and also a copy of Interlocutory
Application filed by the Respondent No. 4 and gone through the same and

purported the meaning thereof.

4.  That my company is authorized to act as agent of M/S. KING OCEAN
SHIPPING LINES and I am the representative of my company by virtue of

Agency Agreement excecuted on 18" July, 2023 by and between my company
L.e. M/S. AJBELA NAVIGATION - AND - M/S. KING OCEAN SHIPPING

LINES. The terms and conditions of the said Agreement are as follows:

(a) M/S. AJBELA NAVIGATION is authorized to act as agent for M/S. KING
OCEAN SHIPPING LINES at Kolkata, B. Garden Jetty, Howrah, Haldia,
Pujili Creek/Jetty, Budge, India.

(b)  M/S. AJBELA NAVIGATION agrees to actively solicit cargo in India to all
of M/S. KING OCEAN SHIPPING LINES vessels. M/S. AJBELA
NAVIGATION further agrees to actively solicit from India for trans-
shipment at ports of call of M/S. KING OCEAN SHIPPING LINES,
vessels and trans-shipment cargoes from ports of call of M/S. KING

OCEAN SHIPPING LINES, vessels to India.

(c) M/S. AJBELA NAVIGATION agrees to observe and abide by all rules and
regulations of the ‘Protocol on India Water Transit and Trade’ executed
between Bangladesh and India (hereinafter referred as Protocol), which
is subscribed to by M/S. KING OCEAN SHIPPING LINES in trade route

mentioned above.

AT AL “LIFTA
oL it 1. KATA

REG, 1 ° | /42
EXP, DT.-10/04/2030
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(d) M/S AJBELA NAVIGATION agrees that all tariffs for water
transportation ol freight shall be charged on standard Protocol rates

subscribed by M/S. KING OCEAN SHIPPING LINES.

M/S AJBELA NAVIGATION agrees to (a) employ competent trained staff
to attend to husbanding berthing and un-berthing of the vessel; (b)
employ stevedores of good standing in the ports of Bangladesh; (¢)
execute the quickest possible dispatch of vessel; and (d) grant delivery
of cargoes to consignees upon surrender of respective bills of lading
ﬁ:om consignees. In the event that M/S. KING OCEAN SHIPPING LINES,
should appoint stevedores for its vessels, M/S AJBELA NAVIGATION

agrees to use the said stevedores.

The AGENTM/S AJBELA NAVIGATION will
principal/ M/S. KING OCEAN SHIPPING LINES, for their own and

act as agent of the

chartered vessels/barges in India for supervising, loading and for
attending to all matters pertaining to husbanding of vessels/barges of
the PRINCIPAL'S vessels/barges and crew [or which the AGENT should
keep good contact with the Customs, Bankers, Port Authorities, Police

and other Government and Non-government agencies.

Rates of agency commission will be as follows:

(g)

Percentage of Commission  for
outward cargo, i.c., from Kolkata,

India, Inland Ports, Bangladesh

INR 10,000/- (Indian Rupees Ten

Thousand Only/Equivalent USD

per vessel/per Dumb Barge)

Inward Cargo,

£y HIGHM CONRT J'j'r A%
AT CALl! - 7A L
DISTRICT 1. X
REG. MG, - a24
EXP DT.-14/04/2030

?‘l‘é(?l:ltag(.‘. of Commission for 4% of Freight earned and
from | collected as per  booking
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Banglad&éh to Kolkata, India,
I:"rllamd port

mdmg of vcss:;cl/Barges,
Land
Inward/Outward Pilot [ees,
permission,ete.

_T?e(giptcd C}\pCI‘l_SC_bIL Fccs,

Freight Tax, Crew Advances, etc.

Documents (as per Bill lading)

INR 10,000/- (Indian Rupees Ten

customs,  Immigration, | Thousand Only/Equivalent USD

per vessel/per Dumb Barge)

On Actual

(h) This agency commission will, however, not include port charges,

conservancy charges, Toll, Taxes, Pilot Fees payable on vessels/Barges,

Bunkering, Repair of vesscels, supply of Marine stores and provisions,

Medicals Facilitics to crews, Payments of Crew's wages, Court and

Police expenses and Import/Export and other dues leviable on

vessels/Barges by the Government which will be payable at actual by

the PRINCIPAL to the AGENT on submission of bills supported with

vouchers/documents by the letter. The condition and/or stipulation

stated herein above shall be applicable in case of accident and or

collusion.

()  FUNCTION AND DUTIES OF AGENT IN KOLKATA, INDIA:

Q,P»?‘N' M’O

s
> 1
MIGH COURT 7\ &
. AT CALCUTTA
DIETRICT * * & XATA
REQ;."J'., Sradd
xR 0T 160412030

On receipt of ETA and details of cargo of the PRINCIPAL'S

Vesscl/Barges, the AGENT  shall immediately notify the

consignee/Consignor.

On arrival of the PRINCIPAL'S Vessels/Barges at Kolkata, India,
the AGENT shall arrange immediately berthing/mooring at the
river jetties and start of loading of cargo (all handling charges
thercof) shall be payable by the consignee Consign or themselves.

In case of freight TO PAY Consignment, the agent shall realize
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freight prior to commencement of delivery.

I1l.  Demurrage on account of detention of vessels beyond free time will

be realized from consignee/consignor as per freight agreement.

1*-*’. While the Steamer Freight of the PRINCIPAL is exclusive of
loading/unloading expenses, such handling charges if not already
paid by the consignee/consignor concerned should be received by
the AGENT from consignee consignor concerned shall be received
by the AGENT from consignor/consignee before delivery of cargo
and the AGENT will give proper receipt at the loading/unloading

ports.

V.  After arrival of the vessel/barge at Kolkata, India, the AGENT shall
have to keep the PRINCIPAL informed about the vessel position by

phone/fax/e-mail from time to time.

V1. Manual loading/unloading of goods to and from vessels should be
average 125 M.T. a day under normal working condition due
allowance being made for stoppage of work during bore periods in

Kolkata port and inclement weather conditions on priority basis.

VII.  In the event of any urgent repair work or any other emergency
necessitating immediate attention of the safety and security of the
vesscels, cargo and personal, the AGENT shall act promptly and
incur such expenditure as deemed necessary without prior
reference to the PRINCIPAL subject to the condition that the
expenditure exceeding Indian Rs. 10,000/- (INR Rupees Ten
Thousand Only) Shall require prior sanction of the PRINCIPAL.

() THE AGENT HAS ALSO TO PERFORM OTHER FUNCTION AS
INDICATED BELOW:
L. The AGENT has to look after the interest of the PRINCIPAL, render
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assistance in matters of receipt and delivery of goods, arrange
necessary supplies of victual sand fuel, vessels interest in all

matter as far as practicable.

The AGENT is to arrange salvage towage, repairs, and conduct
surveys but in all these maltters, the AGENT must keep the
PRINCIPAL informed and keep in closetouch with them if

necessary. through telephone/fax/e- mail etc.

The AGENT shall at all times be under the orders/instructions of
the PRINCIPAL regarding employment of the vessels and all the
other matters relating to the said vessels and shall if instructed to
do so cancel postpone or advance any arrangement made or

proposed to be made by the PRINCIPAL.

The AGENT has to promptly notify the PRINCIPAL about matters,
which are likely to give rise to insurance claims and also claims
against the vessels or the PRINCIPAL and take nccessary steps
deemed expedient and appropriate to protect the interest of the
PRINCIPAL. In event of any claims the AGENT shall complete all
formalities and enquires and [orward the case of the PRINCIPAL
with recommendation. The payment shall be made by the
PRINCIPAL on the merit of each case. The AGENT has to keep the
PRINCIPAL informed about the state of the vessels and shall keep
the master informed about any matters when such vessels is
subjected to forfeiture, confiscation or any other penalties or fine

by the Government or any other authority.

The AGENT has to present accounts of each vessel/flotilla with
proper bills/documents supported by the vouchers for each to the
PRINCIPAL or out of the freight collection.
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VL. The AGENT shall provide assistance to officers sent by the
PRINCIPAL at loading/unloading ports in Kolkata, India.

VII. In case of any variation in Freight prior Permission to be obtained

from the PRINCIPAL.

(k) M/S. AJBELA NAVIGATION agrees to prepare the account statement
induplicate, supported by the vouchers [or each vessel in accordance
with regulations set by CT and forward them to the office of M/S. KING
OCEAN SHIPPING LINES in Bangladesh as soon as possible after

departurce of the vesscl.

(I ' M/8. KING OCEAN SHIPPING LINES, upon linding the said account
statements to be correct, shall approve and pay all accounts covering
berthing, mooring, wharf-age, pilot-age, stevedoring and vessel
husbanding while in the ports and territory of India. However, if
necessary, M/S. KING OCEAN SHIPPING LINES may advance M/S.
AJBELA NAVIGATION with the approximate amount of the funds

required for the above-mentioned charges.

(m) No commission shall be paid in disbursements or advances made by
M/S. AJBELA NAVIGATION.

(n) Balance of accounts due to M/S. AUBELA NAVIGATION and, in case of
collect freight” and/or "prepaid freight” balance due M/S. KING OCEAN
SHIPPING LINES after deduction is made for disbursements, shall be
settled in Bangladeshi Taka.

(0) The AGENT has been permitted to collect Freight of other charges if any

from interest in Indian Rupees and shall arrange of Freight Remittance

R us Dollar of surplus fund after adjustment of all the agreed expenses

‘,,“Nl Mfo}.

H%_@Hﬁ'ﬂ!l? \ e\hominated Bank account of the PRINCIPAL in Bangladesh within a

od not exceeding 10 (ten) days otherwise the PRINCIPAL shall
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arrange payment within 30 (thirty) days on receipt of the original bills
with supporting documents from the AGENT. In case the receipt of the
original bills with supporting documents from the AGENT. In case the

cargo to be shipped on 'freight To Collect Basis from India”.

The Photocopy of the said Agency Agreement is annexed herewith

andmarked as “Annexure - A”.

S.  That M.V. Sca World, M-7490, Bangladesh Flag, owned by M/s King Ocean
Shipping Lines, under our agency as per the above terms and conditions,
arrived in Indian waters and loaded with fly ash quantity from Budge Budge
Jetty-4, Kolkata. Exporter M/S. IRC Commercial confirmed the quantity as
1190 MT after the loading survey, and Mr. Habibulla Purkait, an Indian
Nalionlal, holding Indian Inland Master License (First Class) being No.
ICM/007 /2020, boarded the vessel on 11t February, 2025, 1900 LT, and
sailed towards Hemnagar LCS. The said vessel arrived at Ghormara on 12
Feb 2025, 1500LT, the said vessel sail under the command of Bangladeshi
Master MD. Alamin Shak, on 13.02.2025, 1100LT towards Hemnagar LCS.
That on 13" February, 2025, around 1:30 p.m. an unfortunate accident was
occurred near Ghoramara due to acute fog and developed a crack in the

middle of the barge upon hitting a sandbar.

The photographs of thesaid vessel are annexed herewith and marked as

“Annexure - B”.

6. That due to the vessel M.V. Sea World was ran aground on the sandbar as
mentioned in paragraph 5, it had lost its buoyancy and ability to float, and
during the high tide, the water level at the river Hooghly (Muri Ganga) rose

above the hull, submerging the deck of M.V. Sea World, flooding the engine

wom and the cargo hold mixing with stored cargo Fly ash. The crack

\

~\widgned due to the excess weight, resulting from the ingress of water, and
P T S
pIsTRICT v-l *IA
REG. NO 379
ExP, D1.-18:04i2030

argo water mixture started to flow into the river. Immediately after

'ng this incident, to prevent further damage, 1 deployed an Indian vessel
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namely M.V. Garai along with a salvage team to initiate pumping out the
water from the engine room as well as from the cargo hold loaded with Fly
Ash. That the said cargo holds were fully loaded with fly ash quantity
1190MT, and due to the crack extending through the hull, the river water
i'ngrcs;s into the cargo hold became inevitable, and the river water mixed with
cargo the resultant cargo water mixture flow back into the river. The vessel
and crew were in a state of abandonment, helpless to mitigate the pollution,
protect and avoid the discharge of the fly ash into the river. To mitigate the
pollution and to safeguard the environment, the crew and the vessel, my
company immediately deployed a salvage team, which was duly conducted by
Kutubuddin Molla. The said salvage team started discharging the cargoes
(Fly Ash) using bags from the distressed vessel M.V. Sea World to a safe place

in the nearby land.

The Photocopy of the Agreement dated - 14.02.2025 and the
photographs of the moment of discharging of cargoes (Fly Ash) from
M.V. SEA WORLD to a safe place in nearby land by the salvage team are

annexed herewith and collectively marked as “Annexure - C”.

That I, on behalf of my company, informed the Officer in-Charge, Sagar Police
Station, about the incident of grounding at Ghoramara and there was a
developing crack seen in middle of the barge namely M.V. Sea World. It was
also informed by me that the vessel was loaded with 1190.00MT of dry fly
ash from Budge Budge Jetty-4, Kolkata on 11.02.2025, and the Vessel
departed on 12.02.2025. However, on 13.02.2025 at around 1:30 p.m., the
barge ran aground on a sandbar near Ghoramara Chor and developed a
crack ‘at the bottom and spread along the hull. Further, there were 12
(twelve) Bangladeshi national crew members on board the vessel M.V. Sea

World at the time of the accident and they were rescued and was under the

vladeshi national crew members along with Travel Permit issued by

angladesh Deputy High Commission, Kolkata, West Bengal, India, Order
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No. 03.12.9133.526.08.001.25.319-330 dated 25.09.2025 and Exit Permit
issued by FRRO, Kolkata, Order No. IMC-4144 (Civil Authority/25/124 dated
26.09.2025 is being handed over to OC Immigration, Benapole Road
Checkpost, Jessore, Bangladesh in connection with repatriation to their
native country (Bangladesh) through ICP, Haridaspur in presence of

representatives of both the countries on 18.10.2025.

The p'hotocopy of the said communication dated 14.02.2025 and the
Photocopies of Order No. 03.12.9133.526.08.001.25.319-330 dated -
25.09.2025 and Exit Permit issued by FRRO, Kolkata, Order No. IMC-
4144(Civil Authority/25/124 dated 26.09.2025 are annexed herewith

and collectively marked as “Annexure - D”.

8. That immediately after being informed by me the Assistant Hydrographic
Surveyor, Nodal Officer of the Stretch and Junior Engineer (Mechanical) of
the Vessel inspection unit visited the location of the accident on 14.02.2025
and the authority observed that my company i.e. the agent deployed an
Indian vessel, namely M.V. Garai along with salvage team and that the
Petroléum, Qil and Lubricants (POL) were moved into barrels and placed over
the Deck. Additionally, day and night Cautionary Marks were found to be
placed at the location of the distressed vessel, All the crew members were
found to be in a sale condition and were under the custody of the local
police. Considering the observation, the IWAI advised me to take the following

action on an immediate basis;

(i) To evacuate the fly ash through proper way and to repair the crack,

(i)  To evacuate the fly ash and also submit photographs to IWAI,
(i) To deploy repair team after salvaging the vessel on priority basis,

(iv)  To submit a detailed report and day today progress of works of
the affected vessel to IWAI officials, Kolkata,
" Agent was in structed to keep day and night cautionary marks for

identification of affected vessel till the vessel refloats.
AT CALCUTTA

DISTRICT KOV KATA
N 42024 TH otocopy of the Inspection Report dated - 14.02.2025 is annexed
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herewith and marked as “Annexure - E”.

9.  That thereafter on 17.02.2025, the Regional Office of IWAI at Kolkata directed

me to as follows:

(a) Take the distressed vessel M.V. Sea World to a safe location with the
support of empty (salvage) vessels and also to ensure the safety of

the vessel and crew,

(b)  Provide anchor ball and night navigation light sat the location,

() Take necessary action to rectily the defects immediately and a
detailed report may be forwarded immediately about the condition of

the vessel,

(d) Take necessary action to keep the distressed vessel (M.V. Sea World)
afloat and alsoto evacuate the cargo and POL (petroleum, Oil and

Lube) immediately,

(e} To provide the action taken report on the day-to-day progress.

The photocopy of the communication dated 17.02.2025 sent by the
Regional Office of IWAI at Kolkata is annexed herewith and marked

as “Annexure - F”,

10. That as per the instruction of IWAIL [, on behalf of my company, handling

the situation and given all the updates to the IWAI as follows:

(@) E-Mail dated 21.02.2025, whereby it is informed by me that a salvage
team is dealing with the situation by unloading Fly Ash with the help of
boats (Nauka) and the Salvage team has already unloaded some fly ash

and is trying its best of finish the same as early as possible.

/a
HIGH COURT ¥’ 4
AT CALCUTTA '
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(b) E-mail dated 22.02.2025 and 24.02.2025, whereby it is reported that
the liquid Fly Ash is in the progress of being transferred from M.V. Sea
World to M.V. Garai (W.B. 1367). Most of the liquid fly ash has been

transferred to M.V. Garai.

() E-mail dated 27.02.2025 I reported that the distressed Barge is under
repair and is in floating position. Approximately 600 Liters. of POL has
been shifted to Indian Flag Vessel namely M.V. Garai safely.
Fortunately, we were able to protect the environment and there wasn'’t
any pollution by means of petroleum, Oil and lube (POL) into the river.
The liquid fly ash has been pumped to M.V. Garai partially and dry fly

ash has been moved to the shore.

(d) E-Mail dated 28.02.2025 I reported to IWAI that the distressed vessel
has been shifted the help of two barge M.V. Garai (Indian) and M.V. Sea

Pental (Bangladesh Flag Vessel) for further repair purpose.

The photocopies of the e-mails dated - 21.02.2025, 22.02.2025,
24.02.2025, 27.02.2025 and 28.02.2025 are annexed herewith and

collectively marked as “Annexure - G”.

I1. That state that on 05.03.2025 WBPCB (West Bengal Pollution Control
Board) submits its inspection report before the IWAI that the following

action has been taken by the Indian Shipping Agent i.e. my company:

(a) Partially recovered Fly Ash from sunken Bangladesh Flag vessel MV
Sea World reported by Times of India, Kolkata on 17.02.2025 near
Ghoramara under Ghoramara GP under Sagar Block of 24 Parganas
(South) was shown by Mr. Anal Dey, representative of Indian Agent,
M/S. Ajbela Navigation, which has been kept in another vessel
BISTRICT FOLKATA namely MV. Garai ncar Lot 8 of Kakdwip beside Fly Ash from

REG. e 52424
EXP. D1.12/04/2030 sunken Bangladesh Flag vessel MV Sea World.
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(b) Both the distressed Bangladesh Flag vessel MV Sea World as well as
Indian Flag MV Garai are kept near Lot 8, Kakdwip.

The photocopy of the inspection report dated — 05.03.2025 submitted
by the West Bengal Pollution Control Board before the IWAI which I
collect the same from the case record, is annexed herewith and marked

as “Annexure - H”.

12. That I also mentioned that in the status report submitted by the Block
Development officer, Sagar, South 24 Parganas vide Memo No.
338/Sagar/2025, dated 04.03.2025, in response to the letter issued by the
Additional District Magistrate and District Land and Land Reforms officer,
South 24 Parganas, bearing Memo No. Misc/1542/2025 dated 04/03/2025,
has submitted that

“1.  The Bangladeshi vessel MV Sea World struck to sandbar near in Muri
ganga'necar Ghoramara island, Sagar Block on 13.02.2025 while en route to
Bangaldesh from Budge Budge. The Vessel had a creck in its deck and the fly
ash kept in the vessel started mixing the river water,

2. As soon as the information was received to this end regarding the
stucking of the vessel, the local GP representatives and the police
administration had rushed to the spot.

3. The undersigned had also alerted the Officer in Charge, Sagar PS and
the local GP to keep a watch so that the fly ash is not intentionally mixed
with the river water by the vessel authorities.

4. Presently, the Vessel has been shifted by the vessel authorities (M/S.
Ajbela Navigation) from its point of stuck to Lot 8 Kakdwip and now the place
¥ clear.

Some of the fly ash has mixed with the water while some of its portion

=\ S.

95 HIGH COU‘FT Y\ %
AT CALCUITTA : s removed @ cerst md w daps e Bl

pietricT voara  Dagibeen removed and kept at a place near Bisalakshmi temple, Kheya ghat
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The photocopy of the said status report submitted by the Block
Development officer, Sagar, South 24 Parganas vide Memo No.
338/Sagar/2025, dated - 04.03.2025 as response to the letter issuedby
the Additional District Magistrate and District Land and Land Reforms
officer, South 24 Parganas bearing Memo No. Misc/1542/2025 dated
04/03/2025 is annexed herewith and marked as “Annexure - I”.

13. That the following remarks were made by the Inspecting officials of the
State iBoard from the said inspection:
For a Similar Case under OA. NO. 64/2020/EZ of Hon’ble National Green
Tribunal, detailed inspection and sampling have been carried out involving
an cxpert committee formed by the Hon’ble National Green Tribunal,
Eastern Bench.
Remarks of the committee were as follows: “Solidified Fly Ash modules and
boulders recovered from study sites during previous salvage operation rule
out the possibilities of long-termor large-scale leaching and contamination
from fly ash loads in tidally alfected saline water of neutral pH. Any part of
the mobile fly ash, however, il spilled in the tidal rivers during the accidents,
would have been quickly dispersed and flowed towards the sea. No past facto
mitigaiion measures could be suggested for such cases after the lapse of a
year”. Hence, the State Board is not engaging any laboratory for sampling

during inspection on 04.03.2025, as the date of the accident was 03.02.2023.

14. That I state that on 10.03.2025, I informed the Director, Inland Waterways
Authority of India, about the said incident that happened on 13.02.2025, due
to the vessel M.V. Sea World being aground on the sandbar as mentioned in
paragraph 5, it had lost its buoyancy and ability to float, and during the high

tide, the water level at the river Hooghly (Muri Ganga) rose above the hull,

A hold mixing with stored ¢ Fly ash. The crack widened due to the

¥ 1 COURT 7 g with argo Fly a wide to the
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s weight, resulting from the ingress of water, and the cargo water
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mixture started to flow into the river. To prevent further damage, immediately
I deplc;ycd the salvage team o initiate pumping out the water from the engine
room as well as from the cargo hold loaded with Fly Ash. That the salvage
team initiated pumping out of water from the engine room as well as
pumping out from the cargo hold loaded with Fly Ash, to prevent the river
from total pollution arising out of the total loss. Further based on the
capacity of the pumps used and the number of hours pumping in operation, [
estimate approximately100 MT of Fly ash mixed with water & mud could
have been pumped into the river. When the water level reduced during the
low tide, and with the assistance of the salvage team and with the co-
operation of a nearby Indian flag vessel, discharged ascertain quantity,
approximately SSOMT of contaminated Fly Ash, mud, and cargo water
mixunr*e from on board M.V. Sea World to the M.V. Garai, further 50 MT
(approximately) was salvaged nearby the shore area, approximately 490 MT
of Cargo Water mixture was flown back into the river before we could start
the salvage opceration and another approximately 50 MT is remaining on

board the M.V. Sca World ( total 1190MT).

The photocopy of the said Letter dated - 10.03.2025 is annexed

herewith and marked as “Annexure - J”

15. That subscquently, on 20.03.2025, through mail, I informed IWAI that the ily
ash qty. approximately 750MT (including the fly ash accumulated from the
M.V. Sea World), which was loaded in M.V. Garai has been discharged at
RKB UDYOG PVT LTD in Kulpi and also [urther on 06.08.2025 | informed the
Director of IWAI the we have transferred tly ash from M.V. Sea World to M.V.
Garai which has been safely transferred to RKB UDYOG PVT LTD at Kulpi

ald the Fly ash having within M.V. Sea World under its double bottom is not

DISTRICT KOLYATA
REG. NG Lu4i4
EXP. DT.-18/04/2030

06.08.2025, are annexed herewith and collectively marked as “Annexure
- K”.
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That my company M/S Ajbela Navigation is under contract with M/S King
Ocean shipping Private limited, Bangladesh, to act as their agent/
representative of the owner of the vessel i.e. My company M/S Ajbela
Navigation. To represent on behalfl of King Ocean Shipping Lines, for to
interact with all government officials and departments, and to comply with
the circulars, protocols, acts, regulations of the ports and its changes issued
time to time. My company has to fulfill its duty diligently, and in compliance
with all the Port rules, regulations, notifications and circulars in force. That
there were no intentional latches on the part of my company i.e. M/S. Ajbela
Navigation. That the said pollution occurred due to unfortunate event.
Therefore I and/or my company M/S. Ajbela Navigation is not liable to pay

penalty or compensation for this unfortunate accident due to act of god.

That my company M/S Ajbela Navigation, had adhered to all the regulations
pertaining to National Waterways act, 2016 and Inland Waterways authority

of India act, 1985.

That My company had verified the seaworthiness of M.V. Sea World before
nominated by my principal M/S King Ocean Shipping Lines, by checking the
vessel certificate of Fitness issued by BIWTA valid until 08.08.2025

The photocopy of the Certificate of Survey/ Fitness is annexed herewith

and marked as “Annexure-L”

That my company had a contract with Indian National, Mr. Habibulla
Purkait, holding Indian Inland Master License ICM /007 /2020, certified to act

as pilot for transiting the river passage.

That Photocopy of Mr. Habibulla Purakait’s Indian Inland Master License
ICM /007/2020 is annexed herewith and marked as “Annexure- M”

%*)
Insphcting officials from the state board had precedence in a similar case,
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found at the site where the vessel was stuck, which is already annexed herein

as Annexure I,

21. M.V. Sea World, though, had undergone temporary repairs, but there remains
a chance that the vessel could capsize and submerge at the onset of the NE

monsoon anytime now,

22, That our company M/S Ajbela Navigation, been due diligent in preventing
otherwise a catastrophic massive pollution to the environment by employing a
salvage team in time, pumping out the minimum quantity of Fly Ash into the
river and discharging the maximum to the Indian Flagged vessel M.V. Garai,
and eventually saving the vessel M.V. Sea World from Total Loss & anchoring

the vessel at a safe place near Lot 8 Kakdwip.

23. For about 9 months, our barge has been stationed in Indian waters, and our
company has incurred huge financial loss, without any business. We haven’t
committed any crime, and we have complied with all rules, regulations, acts,

and circulars without any omission.

24.  That hereby we pray to release the vessel M.V, Sea World, to be towed away
from the Indian waters and allowing for safe towage to Bangladesh against
payment ol any surecty, if imposed by Hon’ble National Green Tribunal,

preventing any further damages to the environment.

25. That it is thercfore respectfully prayed before this Hon’ble Tribunal may
pass such order/Orders as Your Honor may deem [itand proper in the

interest of the justice. AJBELA NAVIGATION
, 2" 4
Dot HE!
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VERIFICATION

[, the deponent abovenamed do hereby the contents of this affidavit made in
Paragraphs No. 1 to 24 .are-tzuc to my knowledge and res are my humble
submission and nogl_-‘i"i'ng hclthCl"l c'gﬁgealed thereform.
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Ko '\"I )agember, 2025 at Kolkata.
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AGENCY AGREEMENT

This agency agreement is made in Kolkata, West Bengal, India on this the Date 18" July, 2023

KING OCEAN SHIPPING LINES LINES.,a proprietorship company duly constituted under the
laws of Bangladesh having its office at House#f 417,Road # 30, new dohs, Mohakhali, Dhaka-
1206,Bangladesh represented by its Proprietor KM Arifuzzaman hereinafter referred to as the
principal KING OCEAN SHIPPING LINES LINES.,. ( which expression shall, unless excluded by
or repugnant to the context, mean and include its legal representatives, successor-interests |,
administrators of the ONE PART) °

M/S AJBELA NAVIGATION, a company duly constituted under the laws of India having its office
at 7, waterloo street, Kolkata-700 069, West Bengal, India, Represented by Mr. Anol Dey, !
hereinafter referred to as the agent/ M/S. AJBELA NAVIGATION ( which expression shall, unless |
excluded by or repugnant to the context, mean and include its legal representatives, successor-

interests , administrators of the OTHER PART)

Whereas, KING OCEAN SHIPPING LINES LINES. is involved in shipping and carrying business
in Bangladesh and its desirous of appointing M/S AJBELA NAVIGATION as its agent in Kolkata, :
India and M/S AJBELA NAVIGATION in engaged in operation of vessels and its allied activites f

and is desirous of acting as the agent of KING OCEAN SIHIPPING LINES LINES...in Kolkata,
India.
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AND WHEREAS KING OCEAN SHIPPING LINES LINES., do here by appoints M/S AJBELA
NAVIGATION AS ITS AGENT in Kolkata, India, And M/S AJBELA NAVIGATION hereby
agrees to act as agent of KING OCEAN SHIPPING LINES LINES., for our Vessels M.V.Sea
Pental (Reg No. 13145) & M.V.Sea Pride (Reg No. 13256)

NOW THEREFORE, THIS AGREEMENT WITNESSES AS FOLLAWS :

M/S. AJBELA NAVIGATION is authorized to act as agent for KING OCEAN SHIPPING
LINES LINES., at Kolkata, B. Garden Jetty, Howrah, Haldia, Pujili Creek/Jetty, Budge, India

M/S AJBELA NAVIGATION agrees to actively solicit cargo in India to all ports of call of KING
OCEAN SHIPPING LINES LINES.vessels. M/S AJBELA NAVIGATION further agrees to
actively solicit cargo from India for trans- shipment at ports of call of KING OCEAN SHIPPING
LINES LINES. vessels and trans-shipment cargoes from ports of call of KING OCEAN
SHIPPING LINES LINES.. vessels to India.

M/S AJBELA NAVIGATION agrees to observe and abide by all rules and regulations of the
‘Protocol on Inland Water Transit and Trade’ executed between Bangladesh and India (hereinafter
referred to as Protocol), which is subscribed to by KING OCEAN SHIPPING LINES LINES. in
the trade route mentioned above,

M/S AJBELA NAVIGATION agrees that all tariffs for water transportation of freight shall be
charged on standard Protocol rates subscribed by KING OCEAN SHIPPING LINES LINES.

M/S AJBELA NAVIGATION agree to (a) employ competent trained staff to attend to husbanding,
berthing and un- berthing of the vessel; (b) employ stevedores of good standing in the ports of
Bangladesh; (c) execute the quickest possible dispatch of vessel; and (d) grant delivery of cargoes to
consignees upon surrender of respective bills of lading from consignees. In the event that KING
OCEAN SHIPPING LINES LINES. should appoint stevedores for its vessels, M/S AJBELA
NAVIGATION agrees to use the said stevedores.

The AGENT/M/S AJBELA NAVIGATION will act as agent of the principal / KING OCEAN
SHIPPING LINES LINES. fo their own and chartered ‘vessels/barges in India for supervising,
loading and for attending to all matters pertaining to husbanding of vessels/barges of the
PRINCIPAL’S vessels/barges and crew for which the AGENT should keep good contact with the
Customs, Bankers, Port Authorities, Police and other Government and Non-government agencies,

Rates of agency commission will be as follows:

(a) Percentage of Commission for outward INR 10,000/-(Indian Rupees Ten

cargo, i.e,, from Kolkata, India, Inland Ports, Thousand only)/ Equivalent USD
Bangladesh. per Vessel / per Dumb Barge).
(b) Percentage of Commission for Inward 4% (Four Percent) of Freight earned
Cargo, i.e., from Bangladesh to KKolkata, India, and collected as per booking documents
Inland port. (as per Bill of lading).
(¢) Husbanding of vessel /Barges, Land INR 10,000/-(Indian Rupees Tten
customs, Immigration, Inward/Outward Pilot Thousand Equivalent USD per Vessel
fees, permission, etc. / per Dumb Barge).
(d) Receipted expenses, i.c., On Actual
Fees, Freight Tax, Crew Advances,
etc.

This agency commission will, however, not include port charges, conservancy charges, Toll, Taxes,
Pilot Fees payable on vessels/Barges, Bunkering, Repair of vessels, supply of Marine stores and
pravisions, Medicals Facilities to crews, Payments of Crew’s wages, Court and Police expenses and
Import/Export and other dues leviable on vessels/ Barges by the Government which will be payable
at actual by the PRINCIPAL to the AGENT on submission of bills supported with
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vouchers/documents by the letter. The condition /and or stipulation stated herein above shall be
applicable in case of accident and or collusion.

FUNCTION AND DUTIES OF AGENT IN KOLKATA, INDIA:

On receipt of ETA and details of cargo of the PRINCIPAL'S Vessel/Barges, the AGENT shall
immediately notify the consignee/Consignor.

On arrival of the PRINCIPAL'S Vessels/Barges at Kolkata, India, the AGENT shall arrange
immediately berthing/mooring at the river jetties and start of loading of cargo (all handling charges
thereof) shall be payable by the consigfige/Consignor thermselves. In case " of freight TO PAY
Consignment the agent shall realize freight prior to commencement of delivery.

Demurrage on account of detention of vessels beyond free time will be realized from consignee/
consignor as per freight agreement.

While the Steamer Freight of the PRINCIPAL is exclusive of loading/unloading expenses, such
handling charges if not already paid by the consignee fconsignor concerned should be received by
the AGENT from consignee/consignor concerned shall be received by the AGENT from
consignor/consignee before delivery of cargo and the AGENT will give proper receipt at the
leading/unloading ports,

After arrival of the vessel/barge at Kolkata, India, the AGENT shall have to keep the PRINCIPAL
informed about the vessel position by phone/fax/e-mail from time to time.

Manual loading/unloading of goods to and from vessels should be average 125 M. T. a day under
normal working condition due allowance being made for stoppage of work during bore periods in
Kolkata port and inclement weather conditions on priority basis. :

In the event of any urgent repair work or any other emergency necessitating immediate attention of
the safety and security of the vessels, cargo and personal, the AGENT shall act promptly and incur
such expenditure as deemed necessary without prior reference to the PRINCIPAL  subject to the
condition that the expenditure exceeding Indian Rs. 10,000 (Indian Rupees Ten Thousand
Only). Shall require prior sanction of the PRINCIPAL.

THE AGENT HAS ALSO TO PERFORM OTHER FUNCTION AS  INDICATED BELLOW:

The AGENT has to look after the interest of the PRINCIPAL, render assistance in matters of receipt
and delivery of goods, arrange necessary supplies of victuals and fuel, vessels interest in all nyatter
as far as practicable.

The AGENT is to arrange salvage towage, repairs, and conduct surveys but in all these matters, the
AGENT must keep the PRINCIPAL informed and keep in close touch with them if necessary,
through telephone/fax/e-mail etc.

The AGENT shall at all times be under the orders/instructions of the PRINCIPAL regarding
employment of the vessels and all the other matters relating to the said vessels and shall if instructed

to do so cancel postpone or advance any arrangement made or proposed to be made by the
PRINCIPAL.

The AGENT has to promptly notify the PRINCIPAL about matters, which are likely to give rise to
insurance claims and also claims against the vessels or the PRINCIPAL and take necessary steps
deemed expedient and appropriate to protect the interest of the PRINCIPAL. In event of any claims
the AGENT shall complete all formalities and enquires and forward the case of the PRINCIPAL
with recommendation. The payment shall be made by the PRINCIPAL on the merit of each case.
The AGENT has to keep the PRINCIPAL informed about the state of the vessels and shall keep the
master informed about any matters when such vessels is subjected to forfeiture, confiscation or any
other penalties or fine by the Government or any other authority.

4
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The AGENT has to present accounts of each vessel/flotilla with proper bills/documents supported
by vouchers to the PRINCIPAL or out of the freight collection.

The AGENT shall provide assistance to officers sent by the PRINCIPAL at loading/unloading ports
in kolkata, India.

In case of any variation in Freight prior Permission to be obtained from the PRINCIPAL.

M/S. AJBELA NAVIGATION agrees to prepare the account statement in duplicate  supported
by the vouchers for each vessel in accordance with regulations set by CT and
forward them to the office KING OCEAN SHIPPING LINES LINES. in Bangladesh as soon as
possible after departure of the vessel.

KING OCEAN SHIPPING LINES LINES. upon finding the said account statements to be
correct, shall approve and pay all accounts covering berthing, mooring, wharf-age, pilot-age,
stevedoring and vessel husbanding while in the ports and territory of India. However, if necessary,
KING OCEAN SHIPPING LINES LINES. may advance M/S. AJBELA NAVIGATION with
the approximate amount of the funds required for the above-mentioned charges.

No commission shall bepaid in  disbursements or  advances made by M/S. AJBELA
NAVIGATION .

Balance of accounts due to M/S. AJBELA NAVIGATION and, in case of” collect freight” and/or
“prepaid freight” balance due KING OCEAN SHIPPING LINES LINES. after deduction is made
for disbursements, shall be settled in Bangladeshi Taka.

The AGENT has been permitted to collect Freight of others charges if any from the cargo
interest in Indian Rupees and shall arrange of Freight Remittance in us Dollar of surplus fund after
adjustment of all the agreed expenses to nominated Bank account of the PRINCIPAL in Bangladesh
within a period not exceeding ten (10) days otherwise the PRINCIPAL shall arrange  payment
within 30 (thirty) days on receipt of the original bills with supporting documents from the AGENT.
In case the receipt of the original bills with supporting documents from the AGENT. In case the
cargo to be shipped on ‘freight To Collect Basis from India”.

16. This AGREEMENT shall be deemed to have commended on this the 18™ day of July 2023, and

1'%

18.

shall continue in force for a period of 5 (Five) years form that date.

The term of this AGREEMENT shall be renewable after the expiry of the said term on such terms
and condition and for any further period to be mutually agreed by and between the Parties. L2

In the event of either Party being willing to renew the term of this AGREEMENT for any further
period, 1 (one) month’s prior written notice must be given to the other Party before the expiry of the
term of this AGREEMENT.

19. This AGREEMENT may be terminated before the expiration of the term:

(a) by mutual written agreement of the parties; of

(b) by either party upon service of 2 (two) month’s prior written notice to the other party on
the occurrence of any or all of the following events; :

1) breach of any representation and/or warranties made in this AGREEMENT;. or

2) breach of any obligation under this AGREEMENT, which is not capable of
remedy; or

(3) breach of any obligation under this AGREEMENT, which is capable of remedjz, but
the defaulting Party fails to cure the breach within 15 (fifteen) days of receipt of written
notice of default from the non-defaulting Party. "

Proprietor
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20.  Any dispute or matter of difference and/or disagreement between the parties Concerning the
validity, scope, meaning, construction or effect of this AGREEMENT and /or with to the regard to
the rights, liabilities and obligations of the parties arising, which cannot be settled by mutual
discussion by and between the parties hereto, shall be referred to and be settled and adjudicated
upon by arbitrating by 1 (one) arbitrator, to be mutually appointed by the parties and the award and
determination of such arbitrator shall be final and binding upon both the parties and their respective
heirs, executors, administrators and assigns.

21. Any notice, request or other communication required or permitted to be given Or made to the parties
in pursuance of this AGREEMENT shall given in writing in the English language at the
respective addresses of the parties mentioned above. Such notice, request or other communication
shall be deemed to have been duly given or made where it is delivered by hand, air mail or overnight
courier or sent by registered post, fax or telex to the party to which it is required or permitted to be
given or made,

22,  The failure of any Party here to enforce any right provided for by this AGREEMENT shall not be
deemed a waiver of any further or future right hereunder either shall any omission or delay on the
part of either party in exercising any right, power, or privilege under this AGREEMENT shall
operate as a waiver there nor shall any single or partial exercise of any other right, power or
privilege preclude any other or further exercise there of or any other right, power or privilege.

23.  This AGREEMENT  supersedes all  previous  negotiations,  representations  or
understandings written or otherwise between the parties hereto.

24 This AGREEMENT shall be governed by and construed in accordance with the laws of Bangladesh
and the Courts of Bangladesh shall have exclusive jurisdiction in respect of all claims, suits or other
- legal proceedings arising in connection with this AGREEMENT.

25.  The AGREEMENT is executed in 2 (two) original sets and each party shall retain | (one) original
copy.

IN WITNESS WHEREOF, THE PARTIES HERETO HAVE EXECUTED THIS AGREEMENT ON THE

AY, MONTI 2 i
R G PRI A ot ABOVE WRITTEN AJBELA NAVIGATION
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PRINCIPALS /. AGENT/ 2
KING OCEAN SHIPPING LINES LINES. M/S AJBELA NAVIGATION
Witnesses:
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AGREEMENT
First Party: Second Party:
Ajbela Navigation Mr. Kutubuddin Molla
7, Waterloo Street Village/ P.O. - Bauniya,
Kolkata-700069 P.S- Najat,
Representative: District- North 24 Parganas;

Sri Anal Dey, Son of Ajit Kumar Dey,
Residing at- 264 Deben Sen Road,
Agarpara, Kolkata- 700109,

District- North 24 Parganas;

This Agreement as follows:

Where As, Under The agency of First Party a Barge which name is M.V.C
World accidentally sunk in Muriganga River near the Ghoramara Chalk on
13.02.2025. After the said accident the [irst party contact with the second
party salvage the Barge and repairing, who has the good knowledge and
experience about this type of work. That the Second Party has agree to

salvage and repair the said barge and both the parties herein agree to sign

this agreement.

Now being such agreed, the parties hereto have entered into this agreement

under the following terms and conditions:

1. That the agreement has been executed to salvage the Barge named
M.V.C World which had sunk in the river, to salvage the goods

contained therein safely and without polluting the river in any way.

2. That the second party must be removed the barge within 15 days from
the date of this agreement. This should be taken into special care that
at the time of removing the barge into the river then it is his

responsibility to see that the Fly Ash on the barge does not somehow




S

§ss (@

fall/mix into the river and pollute the river water. Second party will take

appropriate action in that regard.

3. That very carcfully transfer all goods in another ship and shift the ship
to a safe side of river bank, so that it does not mix with the river water

in any way.

4. That the first party pay the remuneration Rs. 15,00,000/- (Rupees
Fifteen Lacks only) to the Second party for the above said work. The
First party pay the remuneration to the second party as per his work

basis.

This agreement made on 14.02.2025 and the parties hereto have hereunto
set and subscribed their respective hands and signatures on this the day,

month and year above written.
Witness

1 Signature of First party

2, 1 Signature of Second Party
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M B E fA | = | : SHIPPING AGENT
NAVIGATION

The Director

Inland Waterways Authority of India
Garden Reach Road

Kolkata -700 043.

Date: 10.03.2025

Dear Sir,

In reference to your Memo no: IWAI/KOL/PROT(1)/2024-25/1889. You have asked to share causes
behind disposal of fly ash into river water during salvaging of sunken Bangladeshi Flag vessel M.V .Sea
World.

Sir, for your information , incident happened on 13 Feb. 2025 , around 1:30 P.M. onwards, during
that Period , the Bangladeshi Flag vessel M.V.Sea World crew noticed that the vessel’'s hull at
midship area developing crack.

The safety of life of people onboard. safety of the vessel and Environmental Hazard- were concerned
for the crew on board.

Cargo holds were fully loaded with Fly Ash and started oozing out into the river, as the crack started
increasing. At this point of time the crew were helpless to prevent unwanted discharge into the river
Crew of the vessel were very fortunate that locals rescued them and given shelter in an safe area
The qty of unwanted discharge due to developed crack | expected approx 490 MT

Aty s
Observing various hazard may pollute the environment , The Ajbeia Navigation immediately

deployed 5a|vage team. The salvage team started dispose cargoes [Fly Ash) on board toa safe place
in nearby land. o :

During this shifting process, high water raised at the river Hooghly (Muri Ganga). And due to raising
high water. deck of M.V.Sea World was submerged, which caused, ingress of water inside cargo hold
carrying fly ash, also inside vessel's engine room. These ingress water accumulation disturbed
stability of the vessel and chances of total loss of vessel was absolute and which would cause another
environmental hazard.

In view of above Salvage team initiated pumping out of water from Engine room as well as pumping
out from cargo hold loaded with Fly Ash. (Which were at that time mixed Wlth mud & water) to
maintain stability of the vessel.

Quantity pﬁmped out (mixed with fly ash, water & mud) approximately 100 m.t. when the water

level went substantially down, A nearby vessel M.V.Garai had been called around M.V.Sea World and
disposed a certain quantity Fly Ash( mixed with mud & water approximate 550m.t).

7. Waterloo Street, Ground Floor, Kolkata - 700 069
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Sir, you also mentioned “Sunken” vessel and certainly M.V.Sea World, would had Sunked, if above

action of pumping out were not initiated at right time , which would cause another environmental
hazard.

Therefore all the operations eg. Like transfer of cargoes in safe place inside land |, transferring
cargoes to another vessel also pumping out form engine room and cargo hold flooded, described
above carried out in view of safety of vessel, safety of crew and to prevent further damage to
environment

Sir trust | could explain the reason behind disposing of cargoes into river , which was not intentional ,
rather which was to prevent further damage to environment , and safety of vessel and whatever
quantity oozed out due crack , that was beyond control of human being as sudden emergency have
had occurred

To recapitulate gty discharge as below:

Qty discharged nearby shore area - 50m.t. (approx)
Qty discharged to M.V.Garai - 550 m.t. (approx)
Qty pumped to maintain stability of vessel to prevent sinking- - 100 m.t. (approx)
Qty naturally oozed out due to developing Crack approx _. -490 m.t. (approx)
Qty estimated reaming on board M.V.Sea Word - 50 m.t. (approx)

= 1190 m.t. (Approx.)

Qty as per B/L =1190 m.t.

Thanking you,

Yours faithfully
For AJBEL NAVlGAT

Authdrised Signatorv‘.
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BUREAU OF IMMIGRATION, GOVT. OF INDIA
HARIDASPUR, NORTH 24 PARGANAS, WEST BENGAL
Repatriation of Bangladeshi National from India to Bangladesh through
ICP, Haridaspur on 18/10/2025

The following 12(Twelve) Bangladeshi national along with Travel Permit issued by
Bangladesh Deputy High Commission, Kolkata, west Bengal India, Order
No0.03.12.9133.526.08.001.25.319-330 dated 25/09/2025 and Exit Permit issued by FRRO
Kolkata,order No.IMC-4144(Civil Authority/25/124 dated 26/09/2025 is being handed over to
OC Immigration, Benapole Road Checkpost, Jessore, Bangladesh in connection with
repatriation to their native country (Bangladesh) through ICP, Haridaspur in presence of
representatives of both the countries on 18/10/2025 at }4-0¢ hrs.

Encls:- Appendix-‘A’

Handed Over by: - Taken Over by:-
S
D Tgheas 1)
. 7 M Y :-.'::?T hni}): i le‘lr”r1 h 'H.}k lg (0 MZ_S
Fies 3 iriration HmH“ Yer Rvaid ’u
IOP Harnd Aspur Jessare, ga ““J‘t;‘ Pil

J

2)

Coy Cot

Y —m-:p 145 Icl‘l"' _Tl 'q |l 2 0\\“.1’”

3 145 Bn B.S.F.
ik \‘{)? LJUMMA“Dh
R[}L[{ \.JLJI.v""'RL.' = "\a"{ "JtDF JT-!
P t“"-‘ f\[,‘-\[-}['_)i__t

i 3)
./Su enntend nt of Police _

DIB, Sundarban Police District \ ‘E\‘ u\
South 24 Parganas
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Foreigners’ Regional Registration Office
inistry of Home Affairs, Government of India
237, A. J. C. Bose road, Kolkata 700020.

IMC-4144/(Civil Authority)/ 25/ 124 Dated, Kolkata the 26™ September, 2025
ORDER

Whereas one vessel namely M.V. SEA World (Reg. No. M-7490), having Bangladesh Flag, had Stucked
at the bank of Muriganga River near Ghoramara Island (Nimtala Ghat) under Sagar PS jurisdiction,
Kolkata in West Bengal, India, _

And whereas their crew numbering twelve (12) in total, all Bangladeshi citizens, in acknowledging their
Bangladeshi Citizenship the Deputy High Commission of the People’s Republic of Bangladesh in Kolkata
has issued Travel Permits in their favour, were rescued and now, after due process, are to be repatriated to
Bangladesh through ICP Haridaspur.

Therefore, in exercise of powers conferred by Sub-section (2) (c) of Section 7 of the I;'nmigration and
Foreigners’ Act, 2025 (XIII of 2025), I, Hissay Loden Tshering, being the Foreigners’ Regional
Registration Officer and Civil Authority, Kolkata, in pursuance of Ministry of Home Affairs, Government
of India’s Notification No. 7/Est (GA)/2025(2) — 5490 -5502/E, dated 07 April 2025,

Order that the said twelve (12) Bangladeshi nationals, names specified in Annexure 1 hereof,

(i) Shall not remain in India and
(ii) Shall depart from India forthwith.

Ajbela Navigation, 7, Waterloo Street, Ground Floor, Kolkata-700069 shall ensu}e compliance.

55925
(Hissay Loden Tshering)
Foreigners’ Regional Registration Officer
Kolkata

H. L. TSHERING
To FRRO, KOLKATA
The Ajbela Navigation '
- 7, Waterloo Street, Ground Floor,
Kolkata-700069




Annexure 1
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Name Guardian’s Name Travel Permit No.
1. {MD ALAMIN SHEK @ HABIBUR SHEK @ 1225742.
ALAMIN SHAK. HABHIBUR SHAKE.
2. | MD RAJIB SHAIKH. MD AROJ ALI SHAIKH | 1225743.
@ AROZ ALI SHAIKH.
3. |MD JIHAD MOLLA. MD MAHABUBUR 1225744.
RAHAMAN @
MAHABUBUR
RAHAMAN..
4. | SHAGOR. MD SEHER ALI KAZI. | 1225745.
5. | MOHAMMAD ALILUTU |LT MUKTAR SARDAR. | 1225746.
SARDAR @
MAHAMMAD ALI LITU
SARDAR.
6. | MD AHAD SEIKH. MD EDRIS SHEIKH. 1225747.
7. | TARIKUL ISLAM @ AKRAM FAKIR. 1225748.
TORIKUL.
8. | BAPPI SHEKH. HUMAYAN SHEKH 1225749.
9. | MD MIHAD FAKIR. MIKAIL FAKIR. 1225750.
10. | MD SWON MOLLA. MD ABUL MOLLA @ | 1225751.
MD ABUL HOSSAIN
MOLLA @ MD ABUL
HOSAN. .
11. | SHARIFUL SHEIKH. EMDADUL SHEIKH @ | 1225752.
AMDADUL SHEIKH.
12. [ JOSIMUDDIN SHAKH. LT MOHIUDDIN 1225753.
SHAKH.
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: 10.!1%3‘, 1:27 PM Gmall - Fw d: Travel Permits from Bangladesh Depuiy High Commission for 12 crew member of Bangladeshi Ship namely ‘M...
T A
M Gmail ADDL SP HQ SPD <addlsphgspd@gmail.coms

Fwd: Travel Permits from Bangladesh Deputy High Commission for 12 crew member of
Bangladesht Ship nameiy ‘MV Sea World’ through ICP Handashpur

Kakdwip Telecom qeiacomkakd\mp@gmall com> Fri, Oct 10, 2025 at 1:16 PM
“To: ADDLSP HQR SPD <addlsphgspd@gmail.com>

Forwarded message
From: Kakdwip Telecom <telecomkakdwip@gmail.com>
Date: Fri, Oct 10, 2025 at 1:11 PM

Subject: Fwd: Travel Permits from Bangladesh Deputy High Commission for 12 crew member of Bangladeshi Ship namely ‘MV Sea World'
through ICP Haridashpur ! _
To: DIB SPD/ADDL SP DIB SPD <spdibspd@gmail.com>, CONTROL ROOM SPD <crspd2017@gmail.com>

RH6 73
284

——— Forwarded message ;
From: AJBELA NAVIGATION <ajbelanavigation@gmail.com>
Date: Fri, Oct 10, 2025 at 1:05 PM

Subject: Travel Permits from Bangladesh Deputy High Commission for 12 crew member of Bangladeshi Ship namely ‘MV Sea World' th
ICP Haridashpur

To: Kakdwip Telecom <telecomkakdwip@gmail.com>

Dear Sir, .

Please find the attached copy of the Travel Permits issued from the Bangladesh Deputy High Commission for 12 (Twelve) crew members of
the Bangladeshi flag vessel M.V.Sea World (M-7490).

Mith Regarde,

Ajbela Navigation

7,Waterloo Street,

Kolkata-700069, i

Phone No : 9831696912 -

- TRAVEL PERMITS.pdf
5237K

BY. ¢ (dIg)

iof10/25
dntandent of Pelice (HQ)
Aed. ;:::“gan Police District
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1225753

Serial No.
GOVERNMENT OF 1HE PEOPLE’S RFPUBLIC OF BANGLADESH

TRAVEL PERMIT
03.12.9133.526.08.001.25.330 25 September 2025

by o R Drdte of TS81e covnsnamaion

These are to request and require in the name of the President of the People’s Republic of
Bangladesh all those whom it may concern to allow the bearer to pass freely without let or hindrance
and to afford every assistance and protection of which the bearer whose photograph. signature/
thumb-impression and other detail ; are given below may stand in need.

This permit will remain valid for a period of three months from the date of its issue for a single
return journey to Bangladesh :

JOSIMUDDIN SHAKH

Name of the BeArer & ...c.oovvviiiviiiiceeeeeeeees oo S T TS TR e i en s ar s st

bl e L B e o T
; CREW
BROTCSSIT coremmsrensesnomsmmsnsmsnsreciasssvississssousscsoss 65O SRR o
Address :
R

(i) Permanent : KOCHUYA,SATG HARIAPARA’KOCHUYA“‘MOO’KOTWALI’JESSORE
Date of Birth : ISJAN1972 '

Place of Birth : JESSORE
il A ] IV T
Colour of hair : ...... BLACK -& WHITE: -+ ersesssevernriveenen

Nationality : e BANGIAIYESHT -+ +weeesveresremsearssnssssssssissetssseesstsesionsessessessssessssessesns

Visible distinguishing marks, ifany : ..o

Passport/Travel document if any, held previously : O\ | |

By order of the President of the People’s

Republic of Bangladesh.

,
v Oqf %’
Signuture of the Issuing Authority.
Md. Arifur Rahman
Attaché (Consular)
Bangladesh Deputy High Commission
Kolkata, India

Signature/
thumb-impression of the bearer.

B.G.P.-2017/18-18009 Com:C-1(C-83/17-18)}—10,00,000 Form. 2018.
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1225752

Serial No,
GOVERNMENT OF THE PEOPLE’S RFPUBLIC OF BANGLADESH

TRAVEL PERMIT
03.12.9133.526.08.001.25.329

snsessivesn IALE OF 1SS soniir o

< 25 September 2025

These are to request and require in the name of the President of the Reople’s Republic of
Bangladesh all those whom it may concern to allow the bearer to pass freely without let or hindrance
and to afford every assistance and protection of which the bearer whose photograph, signature/
thumb-impression and other detail ; are given below may stand in need.

This permit will remain valid for a period of three months from the date of its issue for a single

return journey to Bangladesh : y
ey SHARIFUL SHEIKH -
R B e s
EMDADUL SHEIKH @ AMDADUL SHEIKH
L S S st
. CREW
PEOTESBION 2 s 558 s

Address :

(i) Present: ...

-y BETIBUNIVA BOALIA, BABUGANY BAZAR-9360, CHITALMARI, BACERHAT
1) Permanent: ... et T O . OUOS

06 OCT 2005

Place of Birth : BAGERHAT
Height : 172CM

Colour of eyes : TH K7 T 8y < Sm———
Colour of hair : o BLACK: oo

Nationality : e BANGLADESHE oo,

Visible distinguishing marks, ifany ;...

Date of Birth ; ........

Passport/Travel document if any, held PDPEVIOUELY . endhmometbesssssssbisssstcbidssss e e ommmenssomen s enss e s

By order of the President of the People’s
) P

Republic of Bangladesh.

Signature of the Issuing Authority.
Md. Arifur Rahman
Attaché (Consular)

Bangladesh Deputy High Commission
Kolkata, India

Signature/
thumb-impression of the bearer.

B.G.P.-2017/18-18009 Com:C-1(C-83/17-1%)—-10,00,000 Farm, 2018,




1225751

Serial No.
GOVERNMENT OF THE PLOPLE’S RFPUBLIC OF BANGLADESH
TRAVEL PERMIT
03.12.9133.526.08.001.25.328 25 September 2025

v W e e R R S Date of iSSU€ .....ocovveeeenn,

These are to request and require in the name of the President of the People’s Republic of
Bangladesh all those whom it may concern to allow the bearer to pass freely without let or hindrance
and to afford every assistance and protection of which the bearcr whose photograph, signature/
thumb-impression and other detail ; are given below may stand in need.

This permit will remain valid for a period of three months from the date of its issue for a single
return journey to Bangladesh : ’

MD SWON MOLLA

T oL

P O S G ) . o T I T s 5T iYe i ssmnos e mrage res e s s e am o e s et A S S8 S B A A e e e e et
Address :
g — LACHARIA PASCHIMPARA, LAHURIYA, KALIGANJ-7510, LOHAGARA, NARAIL

Date of Birth : 27JUL2005
PREEEOIEEN o DARANG e
Height : .o, TOZ OV e
Colour OF €YES & ... BILAGRIK -+ eveeeeeeseeeecenisetaiectssestettett bt st et ts et esse s s s ss e s s s et et et ees e eeeenseeeeenesseneeee
Colour of hair : . 55 7 0 /T S DR SR
Nationality : ............ BANGIADESHT s

Visible Gistingliishine tarks, IFanV s s

Passport/Travel document if any, held previously : .....NKLi e

By order of the President of the People’s

Republic of Bangladesh.

7
2509 %
Signature of the Issuing Authority.
Md. Arifur Rahman
Attaché (Consular)
Bangladesh Deputy High Commission
Kolkatsa, India

Signature/
thumb-impression of the bearer.

B.G.P-2017/18-18009 Com:C-1(C-83/17-18)}—-10,00,000 Farm. 2018.



1225750

Serial No.
GOVERNMENT OF 1HE PEOPLE’S R FPUBLIC OF BANGLADESH

TRAVEL PERMIT

. 03.12.9133.526.08.001.25.327 | 25 September 2025
A S B g R S

These are to request and require in the name of the President of the Reople’s Republic of
Bangladesh all those whom it may concern to allow the bearer to pass freely without let or hindrance
and to afford every assistance and protection of which the bearer whose photograph, signature/
thumb-impression and other detail ; are given below may stand in need. i

This permit will remain valid for a period of three months from the date of its issue for a single

return journey to Bangladesh : ¢
1 MD MIHAD FAKIR -
Name of the bearer :
IKAIL FAKIR
L R i
CREW

B
Address : &
(i) Present: e e e b S 3 i e S e .
MASHA I, PANIGHATA, MOHAM]VIADPUR, MAGURA
(i) Permanent :
Place of Birth : MAGURA .

L R | i 01, S
Colour of eyes : ... BLACK ..o

Colour of hair : e BILAGCK e,
Nationality : e BANGEADESHE

Visible distinguishing marks, if any ;...

Passport/Travel document if any, held previously ;

By order of the President of the People’s

Republic of Bangladesh.

#

- o T

Signature of the Issting 1::35;

3 Md. Arifur Rahman

= Attaché (Consular)

' Bangladesh Deputy High Commission
Kolkata, India

Signature/
thumb-impression of the bearer.

B.G.P.-2017/18- 18009 Com:C-1(C-83/17-18)}—10,00,000 Form. 2018,
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1225749

Serial No.
GOVERNMENT OF THE PEOPLE’S RFPUBLIC OF BANGLADESH
TRAVEL PERMIT

. 03.12.9133.526.08.001.25.326 ; 25 September 2025
VO oimatasoas snmsmqsmmns esmess e st s AR A Date Of IS8 s e R b e
These are to request and require in the name of the President of the Beople’s Republic of
Bangladesh all those whom it may concern to allow the bearer to pass freely without let or hindrance
and to afford every assistance and protection of which the bearer whose photograph, signature/
thumb-impression and other detail; are given below may stand in need.

This permit will remain valid for a period of three months from the date of its issue for a single

return journey to Bangladesh : %
, . BAPPI SHEKH
INBIE OF Hhe BEBIT 1 iiiiiiii i veavareseansesssrssnssssonssonsmsnsenssssmserssssssssrenstrestussmrenss sonesbesnssasessssonss vesobbestees et stenscss
Name of father/husband ; YANSHEKH ............................................................................
Profession @ ....oooovvveeeveiennnnn, CREW ......................................................................................................
Address ;
Q0 T o OO

Date of Birth : ISJUNZOOS —

Place of Birth: ... BAGERHAT, e
HEBAEL, e BRI s covvsvmmmmsmsmnssimoamrommmmsmmssmn o o s oSN St
Colour Of EYESs : ... BILAGIG: -+ vreereeeerersemssersiessessesssessasssssssessssisssssssissessssessesesssssessassessesssssssssessssesesssses
Colour of hair ; BLACK ...................................................................................................................

Nationality : s T €1 7.0 1) 000) | 1 eSS

Visible distinguishing marks, ifany : .........

Passport/Travel document if any, held previously : ... NIL R N R R T R

By order of the President of the People’s

Republic of Bangladesh.

09 Y
Signature of the Issuing Authority.
Md. Arifur Rahman
Attaché (Consular) )
Bangladesh Deputy High Commission
Kolkata, India

Signature/
thumb-impression of the bearer.

B.GP-2017/18- 18009 Com:C-1(C-83/17-15)}—-10,00,000 Form. 2018.
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1225748

Serial No.
GOVERNMENT OF 11HE PEOPLE’S RFPUBLIC OF BANGLADESH
TRAVEL PERMIT

No 03.12.9133.526.08.001.25.325 25 September 2025

reonesnns BB ORTORNG it cmsmmseimsasersttsats oot

These are to request and require in the name of the President of the People’s Republic of
Bangladesh all those whom it may concern to allow the bearer to pass freely without let or hindrance
and to afford every assistance and protection of which the bearer whose photograph, signature/
thumb-impression and other detail ; are given below may stand in need.

This permit will remain valid for a period of three months from the date of its issue for a single
return journey to Bangladesh : ’

TARIKUL ISLAM @ TORIKUL :

Name of the bearer; ......_..
B OF SNEBUSDIY ottt 6

Profession :

Address :

Date of Birth 01JAN1996

Place of Birth : MAGURA
Height : e [~ 67

Colour of eyes : BLACK
Colour of hair : T s ] 071 6f L R

Visible distinguishing marks, ifany :............

Passport/Travel document if any, held previously : NIL

By order of the President of the People’s

Republic of Bangladesh.

F
Stgnaiyre of the Iys ?5; (A?!ha'm%g
Md. AR BErmsH:
Attaché (Consular)

Bangladesh Deputy High Commission
Kolkata, India

Signature/
thumb-impression of the bearer.

B.G.P.-2017/18- 18009 Com:C-1(C-83/17-18)—10,00,000 Form, 2018.
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1225747

Serial No.
GOVERNMENT OF THE PEOPLE’S RFPUBLIC OF BANG LADESH
TRAVEL PERMIT

25 September 2025

L B 1 (a5 o [

o 03.12.9133.526.08.001.25.324
These are to request and require in the name of the President of the Reople’s Republic of
Bangladesh all those whom it may concem to allow the bearer to pass freely without let or hindrance
and to afford every assistance and protection of which the bearer whose photograph, signature/
thumb-impression and other detail ; are given below may stand in need.

This permit will remain valid for a period of three months from the date of its issue for a single

return journey to Bangladesh : v
AHAD SEIKH
NaME OF the DEAIET § .vvvveeoiei e
MD EDRIS SHEIKH
Name of father/husband : ..ooooovoo S ..... R R R BB S T R T e T P s
L CREW
25212 1o 5 RN 5774 e e
Address :
o L

ITNA, ITNA-7512, LOHAGARA, NARAIL "

(ii) Permanent: .......

Date of Birth 1 ........ 24JUN1999 .........................................................................................................
Place of Birth ; NARAIL
HeIght G ... coseeeesomsssssonseomssssensssssmossonsasyssessses bbbt s e

Colour of eyes : ... BLAGCK oo,

Colour of hair : e 3 5 T, L e L T .

Visible distinguishing marks, ifany @ ......o.coooooooioooooo

Passport/Travel document if any, held previously : NH-‘

By order of the President of the People's

Republic of Bangladesh.

fﬁg é, (aqr%

Signature of the Issuing Authority.

Md. Arifur Rahman
Attaché (Consular)

Bangladesh Deputy High Commission
Kolkata, India

Signature/
thumb-impression of the bearer.

B.G.P.-2017/18-18009 Com:C-1(C-83/17-18)}—-10,00,000 Form. 2018,



o

1225746

Serial No,
GOVERNMENT OF 1HE PEOPLE’S RFPUBLIC OF BANGLADESH
TRAVEL PERMIT

. 03.12.9133.526.08.001.25.323 . 25 September 2025
NOL cosspminmmsmsmpms sttt it e Dae o) i 111 OO . ect S o OO

These are to request and require in the name of the President of the Reople’s Republic of
Bangladesh all those whom it may concern to allow the bearer to pass freely without let or hindrance

and to afford every assistance and protection of which the bearer whose photograph, signature/
thumb-impression and other detail ; are given below may stand in need.

This permit will remain valid for a period of three months from the date of its issue for a single
return journey to Bangladesh : g

MOHAMMAD ALI LUTU SARDAR @ MAHAMMAD ALI LITU SARDAR

octe R0 g o —— A
Name of father/husband : ..... L TMUKTARSARDAR ....................................................................
Profession : CREW .......................................................................................................
Address :

() PIOSEIL L couiiuiussivusisusiarinsssssnmnrsescosssssssasmsssmssgasenssssrssosseetsssssiasssessssoetosetsossssesebes hmms oo

CHOTO SUVODIYA, SUVODIYA-9343, FAKIRHAT, BAGERHAT

(ii) Permanent: .......

Date of Birh ;. 12DEC1981
Place of Birth : BAGERHAT

15 L1 | —— 167.CM..ooo

Colour of eyes : ..... BLACK et

Colour of hair : T 3 T T
Nationality : B 7V, (25 14 ) ) 2 | e B s
Visible distinguishing marks, ifany @ ....................coovecooommesmmooooo A ——

By order of the President of the People’s

Republic of Bangladesh.

r
Soq: 2
Signature of the Issuing Authority.
Md. Arifur Rahman
Attaché (Cor_mular} o
Bangladesh Deputy High _Commnnon
Kolkata, India

Signature/
thumb-impression of the bearer.

B.G.P.-2017/18- 18009 Com:C-T1(C-83/17-18)-—10,00,000 Form. 2018,




' N - 4 & %

1225745

Serial No.
GOVERNMENT OF THE PEOPLE’S RFPUBLIC OF BANGLADESH

TRAVEL PERMIT

25 September 2025

03.12.9133.526.08.001.25.322 .
LTS P SUUUPPUNURRROOIN B -1 (I o i 1-1-11 SO

No.

These are to request and require in the name of the President of the Reople’s Republic of
Bangladesh all those whom it may concern to allow the bearer to pass freely without let or hindrance
and to afford every assistance and protection of which the bearer whose photograph, signature/
thumb-impression and other detail ; are given below may stand in need.

This permit will remain valid for a period of three months from the date of its issue for a single
return journey to Bangladesh : "

HAGOR

NAME OF the BEAIET & .....iiiiiisiiieirceeeieses ettt seses s s ss et st eeeeeeeseeses

Address ;

(1) PTESCIL I et
FUKRA, FUKRA-8130, KASHIANI, GOPALGAN

(11): Permanefti:ssinndaa.,
Date of Birth : 20FEBI999
Place of Birth : GOPALGANJ
L T (17 - i RS —— W
Colour of eyes : 5510 BB CTIK oo nsmessimemomemy w3 A T S S s
Colour of hair : s AN 5o R S S s

Visible distinguishing marks, ifany : ...........

Passport/Travel document if any, held previously : NIL

By order of the President of the People’s

Republic of Bangladesh.

04%%*0?‘%9

Signature of the Issuing Authority.
r an
Attaché (Consular)
Bangladesh Deputy High Commission
Kolkata, India

Signature/
thumb-impression of the bearer.

B.G.P-2017/18-18009 Com:C-1(C-83/17-1%)—-10,00,000 Form. 2018,
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1225744

Serial No.
GOVERNMENT OF THE PEOPLE’S RFPUBLIC OF BANGLADESH

TRAVEL PERMIT

. 03.12.9133.526.08.001.25.321 ) 25 September 2025
N, cresnsareensssporsssmorns semsseboiessssssse frsi iesmmsss vesiotns Date Of ISSUE ...vivreeieiictee et ee ettt

These are to request and require in the name of the President of the Reople’s Republic of
Bangladesh all those whom it may concem to allow the bearer to pass freely without let or hindrance
and to afford every assistance and protection of which the bearer whose photograph, signature/
thumb-impression and other detail ; are given below may stand in need.

This permit will remain valid for a period of three months from the date of its issue for a single

return journey to Bangladesh : i
D JIHAD MOLLA
DBIREOE T RIS oesmerspmasossun ram ol G AR S R R e
. MD MAHABUBUR RAHAMAN @ MAHABUBUR RAHAMAN

Name Of father/hUSHAN : .............ccicii e oo eeeeseeee s ss s eeeeos st oo es ot
Profession : ...oooocvverveee, CREW ......................................................................................................
Address :

O PEESEIES sovmn sttt s sere e o SRR OB

(ii) Pennanen]f’ACHARIA PASCHIM PARA’ : LAHURIYA KALIGAN‘]- 75 1 G’LOHAGARA, NA .RAIL
Date of Birth : 12DEC2004
Place of Birth : NARA"—*
Elight & RBTICML.. ..o cssemensinsesensinss
Colour of eyes : e 5 2 . ¥ ] OSSR
Colour of hair : ... BEAGK -+ oorersreene

Naiiona]ily R BANGLEADESHT e

Visible distinguishing marks, if any :

Passport/Travel document if any, held previously : NIL

By order of the President of the People’s

Republic of Bangladesh.

/.

209" Y

Signature of the Issuing Authority.,

Md. Arifur Rahman
Attaché (Consular)

Bangladesh Deputy High Commission
Kolkata, India

Signature/
thumb-impression of the bearer.

B.GP2017/18- 18009 Conn:C-1(C-83/17-18)—-10,00.000 Form. 2018,
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1225742

Serial No.
GOVERNMENT OF 1 HLE PLOPLE’S RFPUBLIC OF BANGLADESH
TRAVEL PERMIT

. 03.12.9133.526.08.001 25.319 25 September 2025
o TR el e e e s A, Dt Of i858 voeunnsemnanciiii, i i e
These are to request and require in the name of the President of the People’s Republic of
Bangladesh all those whom it may concern to allow the bearer to pass freely without let or hindrance
and to afford every assistance and protection of which the bearer whose photograph, signature/
thumb-impression and other detail; are given below may stand in need.

This permit will remzin valid for a period of three months from the date of its issue for a single

return journey to Bangladesh : r
MD ALAMIN SHEK @ ALAMIN SHAK

BF:oa [ o3 i1 0Tl 5171 £ iod U S S s OSSR

5 (L5 T T

; K
(11)  PEITOANEITS oovsressssssasrennihesussmmsasnssmsoss st attos i scorinsssssiois et Sontassmrl

Date of Birth : 10 JAN 1990

Place of Birth: ........ GOP AL G AN

B0 el T LGN ) N T
Colour of hair : BLACK .................................................................................................................

Nationality :

S BANGILADESHI st

Visible distinguishing marks, 1 aI1Y 1 ..ottt

By order of the President of the People’s
Republic of Bangladesh.

r
‘0 q
 Signature of the Issuing Authority.
Md. Arifur
Attaché (Consular)

B Commiss. . )

Signature/
thumb-impression of the bearer.

B.G.P.-2017/18- 18009 Com:C-1(C-83/17-18)—-10,00,000 Form. 2018.
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1225743

Serial No.
GOVERNMENT OF |1k PEOPLE’S RFPUBLIC OF BANGLADESH

_ TRAVEL PERMIT

i 03.12.9133.526.08.001.25.32 . 25 September 2025
No. s, DATE OF fSSUE
These are to request and require in the name of the President of the Reople’s Republic of
Bangladesh all those whom it may concern to allow the bearer to pass freely without let or hindrance
and to afford every assistance and protection of which the bearer whose photograph, signature/

thumb-impression and other detail ; are given below may stand in need.

This permit will remain valid for a period of three months from the date of it issue for a single

return journey to Bangladesh - 4
_ MD RAJIB SHAIKH
B i S A
Name of father/husband : ... MD AROJALISH .............. @ AROZALISHA ............................
CREW

B ECHARGRAMBAGER’“TSADAR”“"SADARBAGERHAT
Date of Birth : 150CT1998
Place of Birth : BAGERHAT
Height'! woamemnmi, lﬁSCM
Colour of eyes : oo BLACK oo
Colour of hair : o T vt bt s s s
Nationality : T BANGLADESHT oo

Visible distinguishing marks, ANY ©
Passport/Travel document if any, held previously : ...... L C—
By order of the President of the People’s

Republic of Bangladesh.

Leog U
Signature of the Issuing Authoriy.
Md. Arifur Rahman
Attaché (Consular)
Bangladesh Deputy High Commission
: Kolkata, India

Signature/
thumb-impression of the bearer.

B.G.P.-2017/18- 18009 ('tlm:(‘—l((‘—&'y!'?—I‘i}——IU.UU.UUl] Form, 2018.




To,
The Direcior
[W.A]

Kolkata, R.O

Sub-Submission of inspection report of Bangladesh Flagged vessel M M.V, Sea
World (Reg.no M-7490)

Sir,

With reference above subject please find the enclosed herewith inspection
report of Bangladesh flagged vessel M.V. Sea World [Reg.no M-7490), which was

mspected by undersigned on 14.02.2025 at river Hoogly West Bengal. 3

Enclosed as above:

&){jﬂﬂ,’:\u & [,m‘KGJ'

Saptarshi Gherai (J.E)

R T T T T T e

Y R

i i ias
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To,

The Director
LW.A.I
Kolkata, R.O.

Sub - Submission of inspection report of Bangladesh Flagged vessel M M.V.
Sea World (Reg. no. M-7490)

Sir,

With reference above subject please find the enclosed herewith inspection
report of Bangladesh flagged vessel M.V. Sea World (Reg. no. M-7490) which was
inspected by undersigned on 14.02.2025 at river Hooghly West Bengal.

Enclosed as above:

Saptarshi Ghorai (J.E.)




Inspection Report of Bangladesh flag vessel M.V.SEA WORLD,
Reg. No. M-7490 in river Hoogly,at Ghoramara, West Bengal:

Date of damage of vessel plate & Time : 13/02/2025 1330 hrs

Date of inspection by IWAI Official 2 14/02 /2025
Indian Shipping-Agent : M/s Ajbela Navigation.

As directed for inspection, dated 14.02.2025, undersigned had a visit at river
Hoogly, West Bengal, at 1225 hrs, and found that the M.V.Sea World, M-7490 was
anchored at river Muriganga, West Bengal. During the course of inspection
M.V.Sca World, Master Mr.Md. Alamin Shak, IM?2 S00311521 reported that the
said vessel loaded with flv ash 1190 MT. from Budge Budge Jetty-4, Exporter M, &
IRC Commercials and sailed towards Hemnagar LCS on 11.02.2025 with Indian
Pilot Mr. Md. Habibullah and reached at Ghoramara on 12.02.2025. On datecd
13.02.2025 they are sailed towards Hemnagar LCS without any Indian pilot and
they are unable to find proper route duc to fog and grounded near Ghoram:ra
Char (Latitude 21.92412831°, Longitude 8813567 163),“location enclosed” at 1330
hrs and developed a crack in the middle of the Vessel.

All 12 nos crew members are rescued by Sagar Police Station.
[t is found that no pilot on board in this vessel, The Indian agent namely M/s
Ajbela Navigation already deploy the salvage team and POL already shifted in the
Barrel and put a cautionary mark.
Fhe under singed advised to the representative of Indian agent of the affectod
vessel M/s Ajbela Navigation, Kolkata to take the lollowing action immediately-
1. Te evacuate the fly ash through proper way and to repair the crack.
2. To evacuate the fly ash and also submitted the photograph in IWAL
3. To deploy repair team after salvage the said vessel on priority basis.
4. To submit the detailed report and day to day progress of works of (i
affected vessel to the IWAI Officials, holkata.
S. Agent has also been instructed 1o keep the day and night cautionary marks

for identification of the affected vessel till she re. float.

Saplards Gloe:

b
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i e P Pt el k0 o i e Lt
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TYPE COPY

Inspection Report of Bangladesh flag vessel M.V. SEA WORLD, Reg. No. M-

7490 in river Hooghly at Ghoramara, West Bengal:

Date of damages of vessel plate & Time :13/02/2025 1330hrs
Date of inspection by IWAI Official :14/02/2025

Indian Shipping Agent : M/s Ajbela Navigation.

As directed for inspection, dated 14.02.2025, undersigned had a visit at river
Hoooghly, West Bengal, at 1225 hrs, and found that the M.V. Sea World, M-7490
was anchored at river Muriganga, West Bengal. During the course of inspection
M.V. Sea World, Master Mr. Md. Alamin Shak, IM2 500311521 reported that the
said vessel loaded with fly ash 1190 MT. from Budge Budge Jetty-4, Exporter M/S.
IRC Commercials and sailed towards Hemnagar LCS on 11.02.2025 with Indian
Pilot Mr. Md. Habibullah and reached at Ghoramara on 12..2.2025. On dated
13.02.2025 they are sailed towards Hemnagar LCS without any Indian pilot and
they are unable to find proper route due to fog and grounded near Ghoramara Char
(Latitude 21.92412831’, Longitude 88°13567163),”location enclosed” at 1330 hrs
and developed a crack in the middle of the Vessel.

All 12 nos crew member are rescued by Sagar Police Station.
Itis found that no pilot on board in this vessel, The Indian agent namely M/s Ajbela
Navigation already deploy the salvage team and POL already shifted in the Barrel
and put a cautionary mark.
The under signed advised to the representative of Indian agent of the affected
vessel M/s. Ajbela Navigation, Kolkata to take the following action immediately:
1. To evacuate the fly ash through proper way and to repair the crack.
2. Toevacuate the fly ash and also submitted the photographs in IWAI.
3. To deploy repair team after salvage the said vessel on priority basis.
4. Tosubmitthe detailed report and day to day progress of work of the affected
vessel to the IWAI Officials, Kolkata. |
5. Agent has also been instructed to keep the day and night cautionary marks
for identification of the affected vessel till she re-float.




Bangladesh flag vessel M.V, Sea World, M-7490

Enclosure:-1 Documents related to this affected vessel.
M.V. Sea World

F-1 BIWTA voyage permission.

F-2 Vessel Survey certificate,

-3 Vessel registration certificate,
F-4 IWAI Inward Permission,

F-5 Master certificate, |

F-6 Certificate of Quan tity loaded.
F-7 Report submitted by the Master.
F-8 Crew List. : :
F-G Grounded Vessel location.

Saplonslo Guered
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BANGLADESH INLAND WATER TRANSPORT AUTHORITY

: o ceindbiwn | 958
Website: wawwhingipovhd  Facebaok Paue: sy ficebook enyndhiwin | 95%

SRS Tuw, 8y ASfEr ORI STEL (478 T Hiitte, Wﬂfﬁffﬁ;ﬁ"m
IAAVES HELAOAN, 111149, SOTUIIEEL €0y, FOST HOXAT6, BILARAS U8, BANGLADLS

. Glfa‘.ln'ls:'-ﬂUTIIL? |'|"|'._l'n1'il‘ﬂ_-l'-’liflﬂll"""“' 05561 5).55, 95530402, U.‘ﬂﬂ‘.‘?ﬁ!}_ﬂ'ﬂf 202.5‘ E_rlg[!sﬂ_
File No. 18.11.0000.122.31.031.23.4 ¢~ Ciate : 7‘”' i}%ﬁifangla.

M/S. King Ocean Shipping Lines
House =417, Road -30,New DOHsS
Mohakhali, Dhaka-1213,

Sub: Voyage permission far carriage of Inter-country googs '—";der the i
Pro.lin.OLﬂﬂJn!ﬁD.dJﬂmmMLMm bangladesh & India,
Rer:mmmumnmmmﬁmmmwmmmmmm Py
voyage parmission is hereby accorded in favour of your owned vesscl M.V, Sea World (M- ol for
under the guldance of Mr, Md. Alamin Shak, Master, Class-2, Certificate No.IM2 500311521 10 proce

Kolkata from Khulna empty and return loaded thr ough protocol route no,2&1 under the particulars &
conditions as rollows:-

01. Port of Sailing Next Port of Calf I ort of Destinatior
Khulna Kolkata Narayanganj (Khanpur RCC Jetty)

02. Nature of cargo: Fly Ash,

03. Valldity period of this permission : From- 28/01/2025 to 26/02/2025.

04. The operator shall have to observe aji Customs/ Immigration formalities under the Acts now enforce,

05. During the voyage the vessel should not ply through the Shawila river,

06. The vessel having highest 3.65 Metre draft (asper river notice lssued on 15.01.202_5) will have to
run through Mongla - Ghashiakhali channel in one way system during day light with full tide water,

07. The vessel shall ensure to avoid any collision with the deployed dredger or dredging equipment
While acrossing Mangla- Ghashiakhall channel

08. The operator shall submit a return of the cargo carried duly certified by the concerned customs

09
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10

The vessel/ Operatar should ensure that the vessel ply under the quidance of the trained

pilot when the vessel is in Indian territory,

11. VHF set of the vessal should always be on-alr and on contact with the nearest vessel,

12, The vessel operator /shipping agent shall. complywith the standerd operating procedure(SoP) issued
by Inland Waterways Autharity of India (IWA1) vide memo no.IWAI/KOL/PROT(1)/2018-19 dated
Aprll 28',2020 while the vesse] IsIn Indian territory

13. The operator will have to adhere all provisions of the Inland Shipping Ordinance’1976 and
circulars/ orders issued by the cancerned authorities from time to time.

14. All provision of the Protocol on Inland Water Translt & Trade between Bangladesh & India will be
elfective,

15. In the eventof extenslun/amendment'ofthis permission the proposal must be submitted five days

prior to expiry of this permission,
€ v

(Md. salrut Islam)
Director

&

Competent Authority on behalf of the Gouwt,
of Bangladesh for the PIWTET
between Bangladesh & India,

E-mall:prot iw mail, ¢
; Phone: 8513170, Fax-: 95] 1302
n tof

Sr.Secretary, Ministry of Home Affairs, Bangladesh ‘Secretariat, Dhaka.
02, Sr.Secretary, Ministry of Defence, Gona Bhaban Complay, Sher-e-Bangla Nag ar,Dhaka,
03. Sr, Secrotary, Min Istry of Shipping , Bangladesh Secretariat, Dhaka.
04. Chairman, National Board af Ruvenue,_Seg’unbaglcha, Dhaka,
05 Director General, Border Guard Bangladesh, Pilkhana, Dhaka,
06, Dlrector General, National Security Intelllgence, Segunbagicha, Dhaka,
07, Director General, Defence Forces Intelligence,32,0haka Cantonment Market, Dhaka.
08. Director General, Department of Shipping, BIWTA, Bhaban, Motijheel ,Dhaka.
09. Commissioner, Customs Excise & VAT ,Customs House, Mongla, Khalishpur, Khulna,
10. Director, National Security Intelligence, Naraya_nganj / Khulna,
11, Lirector, Operations, Coast Guard Headquarturs,ﬂqargann-Admlnistmtiva Area,
12, Director IWAL, Kolkata Wa India.”
13. Director, Conservancy & Pilotage, Bmm?,gh?lka. :
14, Zonal Commander, Western Zone, Bangladesh Coast Guard, Mongla Po
15. Joint Director (Port), BIWTA, Narayanganj /Khulna. 1 TIong1a Port Area, Mongla, Bagerhat,
16. Joint Director (C&P), BIWTA, Narayanganj /Khulna, .
17. Superintendent of Police, Narayanganj /Khulna.
18. Superintendent of Police, DSB, Narayanganj /Khulna,
ég. Superintendent Land Customs, Customs House, Khulna,

0. Land Custams Officer, Sheikhbaria Land Customs Check Post Shelkhbar ;
21. Revenue Officer, Land Castom Station H.R. . a, P.0, Jorsingh, Khuina,

Narayangan; *om Station H.R. Complex (2nd Floor), Ohaka-Narayangany Link Road,

Sher e Bangla Nagar Dhaka.

Joint Nirnctar
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TYPE COPY ( rcamn a2 &V)

SECULAR (REPUBLIC) GOVT. OF BANGLADESH
INLAND WATER TRANSPORT AUTHORITY
SURVEY CERTIFICATE
(As per the sec 9, 1976 Bangladesh Inland Water Transport)
Certificate no. 06.10057894
Survey Organization Time limit: 08.08.2025

Organization Date: 24.07.2024
Barge Name: M.V Sea World Registration No: M-7490
Barge Measurement: Length 58.88 Width 8.55 Depth 3.97
Owner Name: Janab. K. M. Arifujjiyaman Father Name: Late Kazi Abdul Hai
Adress of the Company:Masers King Ocean Shipping Lince, Road- 30, House- 417 New DO.H.S, Mahakhali, P.S-
Kalfrul, District- Dhaka.

Place of Registration Number & Strength of Engine | Type of Water Transport

Dhaka 2-600 B.H.P Freight

Capacity of Passenger Carrffng Number of Manufacturing time of Ship & Tonez

Cabin

Night Day Main Deck 2" Deck Manufacturing Gross

(passenger (passenger 2nd Deck 3 deck time of the ship Registered ton

number of number of 3" Deck (GRT)

ship at night) | ship in day) (it's not able to
S s S A e ) carrying gods)

0 0 Tl 2 2005 487

Life s._é_i'irig 'eql-lipment &others

Fire extinguisher & Life Saving equipment Others equipment
a) Life boy:7 e) Fire backet:12 i) First aid Box:1
b) Life jacket: 12 f) Pamp: 1 J) Safety lamp/ Torch: Good
¢) Liferaft:0 g) Sand Box: 1 k) Radio:
B d) Fire . h) Compus: [) Mobile No: 01550063850
extinguisher: 6

Teacher/Engineer/Driver/Sailor number

Teacher Engineer/Driver Sailor

2nd Class Inland 1 | Person | 2" | Class = 1 | Person 12
Master ' g e | engineer/driver £ Person
ClassInland | O | Person Class 0 | Person
Master-: o) &[5 | engineer/driver |

If the survey checklist done by the Servier is not attached therefore this certificate is not valid.
The survey certificate is till valid on 08.08.2025.

Chief administrator
WATER TRANSPORT AUTHORITY
Dhaka
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TYPE COPY Gﬂqzs.opr Qﬂ%

Shipping Office,

Certificate

£ @

Inland Navigation Ordinance,1976

Registration
Registration no | Price of ship | Number, date & Previous registration no,
. | registration place date & place (if available)
M.V SEA WORLD No. 8056 No. 242
M= 7490 03.10.2005 =1 11.04.2002
Dhaka Khulna
o Description of Ship
(a) (1) Stem engine, _ Manufacturing Time of _ Manufacturer | ton
ar (2) motor, ar (3) “ place manufacturing | name and
sailing or (4) silent address
(b} (1) and (2) paddle _
or crew _ _
| Dhaka Modified 2005 | Mfg/ 487.00
Motaor, Althamin
Two crew ship builders
&
dockyeards,
charkaliganj,
keranil ,
Dhaka
description of Ship structure
Materials Steel Meter
Number of cargo deck 1 The length of a ship 54.88m
Middle hight from the bow to the
1. Maindeck from the 4.43 m. stern.
2 Nc%%m...mmﬁzﬂmcazhwmwﬂ 6t | Piemalsectional 8.55m
’ ’ © | width at the center of .
ech the shell
3. Upperdeck from roof 417 m.
Height from the bottom of the - Total width -
ship
.m:__m.m.. chimney n_.os__: to bottom) Mﬂﬂﬂmh“ﬂ ”.Muﬂﬂmn:m 3.97m
Partition no of ship ; 4am. top of the hull to the
Emﬁ_mq tank ::3.09 of m:“n., mq_a - middle of deck.
their water holding capacity in
ton Length of engine 5.90m
room.
How much a ship is
submerged when =i
fully loded.

Description of Manufacturing | Time of Manufacturer Engine Every ton b.h.p Ship speed
Engine Engine place | manufacturin | name & cylinder length
no | g address number &
& | diameter
1 Two DI.SEA Oafung diesel 6 225 m.m (300x2) | 10km/hr.
2 4 strock H.SV engine works cylinder =600
3 Chaina (each)
Number | Details of boiler Chaina 160 m.m
of bailer =
Safety bulbs no.
capacity left 1) 0404024209
1 Right 2) 09080450
2
3
Details of Capacity of carrying goods and passengers
Ship cell _ c.m. | m.m | Cubic meter Maximum passenger | A ['B c Declaration
length _ . _ |
1)1855m | 7.63c.m 4.09 | 578.88 Upper deck _ Freight
2)2115m _ 8.42cm | 4.09 _ 728.36 Middle deck |
_ . | _
| |
_ _ 1307.24 Total .......... _

1
|

I the undersigned residing in Dhak
on dated - 3" October, 2005 at 10.00 am. And the name and addre

Owners name, residence and occupation
1 M/S. King Ocean Shipping Lines ,
Owner — Md. K.M Arifujjaman,

Road - 29, Premises - 400house-400(jottola), new DOHS Mahakhali

ato certified that , the details of the Vessel mentioned in th

e above in Certificate are recorded

ss of the owner of the vessel are as follows:

Place — Dhaka, Date — 6" October, 2005

Note: The Registration Certificate is not a proof of Ownership. This is an advertisement of change of ownership. Never
mentioned any mortgaged details of vessel in this certificate.
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Details of removing water tc float the ship

The maximum depth at which a Ton How many tons of Ton
ship can sink with its boiler full cargo a ship carry
and food/cargo loded or empty when submerged per

inch
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INLAND WATERWAYS AUTHORITY OF INDIA
(Ministry of Ports,Shipping and Waterways, Government of India)
REGIONAL OFFICE:P-78 Garden Reach Road, Kolkata- 700043(W.B.)
Tel: 24390393 / 5577 / 6055 FAX : 24395570 / 1710
Email: iwaical@yahooe.com, dirkal.iwai@nic.in

: Date: 27-
No- IWAY/KOL/PROT/In/7665/27-01-2025 /f e Pl

To,

The Superintendent of Customs
Land Custom Station

24 Parganas (North), Hemanagar

Inward Permission OF M,V.SEA WORLD
1: Ref : BIWTA Permission No 18.11.0000.122.31.031.23.486, Dated: 26-January-2025
2: Application of Shipping Agent -M/s AJBELA NAVIGATION , 7, WATERLOQ STREET KOLKATA 69 Dated

27-)anuary-2025
Dear Sir,

With reference to the above Inward permission for the vesse! M.V.SEA WORLD (empty) is granted for
her voyage from Khulna to Haldia Indla through Protocol Route No. 2 to enter indian Waters from
31/01/2025 to 09/02/2025 for Loading Fly Ash and shall leave Indian waters on or before
25/02/2025. The berthing location details Is/are given as under :

1. IWAI Haldia Jetty
It Is requested to complete necessary custom formalities and allow the vessel to proceed further.

Thanking You Yours faithfully,

93\ 2625
ctor
&

Dire

Competent Authority on behalf
of the Govt. of India for the PIWT&T
between India & Bangladesh

Copy to:-

1. The Director BIWTA Dhaka Bangladesh(by email)

2. The Traffic Manager (I/C)(Attn Suptd Wharves Sale) Kolkata - 70004 3(by email)

3. The Commander Indian Coast Gaurd Dist- 8 Anchorage Camp, Haldia Port - 721695 Purba
Medinipur(by email)

4, The Commanding Officer 235 IWT Op Unit Engrs Pin- 913 235 ¢/o 99 APO (by email)

5. The Additional DSP DIB (Immigration) Bhabani Bhawan. Kolkata

6. The Additional Supdt of Police, District inteligence Branch South 24 Pargans (by email)

7.The Secretary Home Department; Gavt. of West Bengal, Writers Building Kolkata

8. The Commandant 18 Battation BSF Tagore villa Kolkata - 700035

9. The Director IWT Directorate Govt. of West Bangal Kolkata- 700014 (by email)

10.The Director Marine Deptt, 15 Strand Road Kolkata - 700001 (by emall)

11.M/s AJBELA NAVIGATION , 7, WATERLOO STREET KOLKATA 69 With reference to your letter dated
27/01/2025 on the subject above, the vessels are allowed to sall through Nurpur area when no Ocean
going vessels are in the vicinity. All precautionary measures are to be taken while crossing location at
Nurpur Jetty where Bangladesh vessels have capsized near to the main channel and on upstream side
of the Jetty to avoid any untoword incident while passing from these location. Entire responsibility for
this will be of the Shipping Agent, No vessel should anchor within 5 kms of Nischintopur river training
Jetty of KoPT

Vessels salling in the Hooghly river should follow the "Rules for Inland Vessels" notified and published
under chapter-11I of "Calcutta Port Rules, 1994". No Inland Vessel shall anchor in such a position or
in.such a manner as to offer obstruction to any sea-going vessel in the navigable channel.

NOTE- All vessels salling between Ralmongal and Netidhopani shall have to follow all restrictions laid
down by the Field Director Sunderban Tiger Reserve India as stipulated under the wildlife protection act/
India forest act and orders of pollution control board India. They should not throw anything out from the
vessels including bildge water, polythin, bags etc. and should not used harn/loud speakers Berthing of
any vessels in the above stretch/sailing at night is strictly prohibited. Violation of the above may lead to
fine up to Rs. 25000/- and/or imprisonment.

ook e e ok ok

27-01-2023, 15y
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1vpE copy (Frovwa\<Ye copy )

GOVERNMENT OF THE PEOPLE’S REPUBLIC OF BANGLADESH
INLAND WATERWAYS ORDER, 1976 ISSUED ORGANIZATION

Certificate of Capacity

CERTIFICATE OF COMPETENCY
SECOND CLASS INLAND MASTER  Certificate no.IM2500311521

Date of issue: 17-10-2022

Has been found duly qualified in accordance with the provision of sec 36 of the above ordinance and has
been found competent to perform the following function at the level specified, subject to any limitation

indicate until 16,10.2027 .

Or until the date of expiry of the renewal of the validity of this ce

rtificate as may be shown overleaf.

= Function

Limitation

Second Class Master Inland Ship

Less than 447 KW (599 BHP)

SIBRATUNE int i

Name Md. Manjurul Kabir

! Chief EXaminer......cccceeenvsnessvsrens

Name of the holder: MD. ALAMIN SHAK

Mothers name: Zarina Begum

Father’s Name: Habibur Shak

Date of Birth: 10.01.1990

Permanent Address: South Fukra, Kashiani, Gopal, GPNJ,

Bangladesh
Qualifying conditions met on: 17.08.2022
Certificate issued at Department of Shipping Dhaka, Bangladesh
Certificate no & Grade: IM2500311521
Issued on: 17.10.2022
Signature of the holder: ..........ccccvinrresionres

Director General
Department of shipping

Note: Any person other than the holder coming in possession of
this document is request to send it to the Director General
Department of Shipping 141-143 Motijhil C/A, Dhaka-1000,
Bangladesh is an unstamped envelop, postage will be paid by
the address.

ENDORSEMENT
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| MERCHANT MARINE SURVEYORS & ASSAYERS

16K, DOVER LANE, 15T FLOOR, KOLKATA - 700 029
Phone : 033-24461 8724 /82740 32847 TELE FAX : 033-4001 1598
Email : merchant. marine@rediffmail.com / chinmoy.bhattachrya@gmail.com
Website : www.mmsa.in.nel

<

IRDA LICENSE NO. IRDA/INDISLA-53079 Exp. 06.04.2026, CERTIFICATE OF COMPETENCY FOR DRAUGHT SURVEY, Ship Survey License No. SSL-50 of KoPT

REPORT NO. MMSA/IRC/ BUDGE BUDGE/2024-25/157 DATE :12.02.2025

CERTIFICATE OF QUANTITY LOADED
EXPORT OF DRY FLY ASH IN BULK

Pursuant to the instructions given by IRC COMMERCIAL PVT LTD., IRC House, 1,
Sunyat Sen Street , Kolkata - 700 012 we, the Marine Cargo Surveyors, attended the
barge M.V. SEA WORLD in order to ascertain the quantity loaded.

We now report as follows:

Place of Survey : Budge Budge Jetty - 4, Kolkata.

Cargo Loaded : Dry Fly Ash in Bulk

Exporter’s Invoice No :337/8EV/2425/05

Initial Date of Survey : 11.02.2025

Final Date of Survey +12.02.2025

Barge Name : MLV. SEA WORLD
LENGTH 59.82 M
BREADTH 8.55 M
INITIAL FREE BOARD FINAL FREE BOARD |
Port Side 322M Port Side | 0.30 M
Stbd Side 322 M Stbd Side | 0.30 M
Mean 3.22 M | Mean 030M

Submersion : 292 M
Tank Ullages (INITIAL ) Tank Ullages ( FINAL)
Fore Peak 237 M Fore Peak | 242M
AftPeak | 036M Aft peak |042M
QUANTITY LOADED 1190.000 M.T.

Hence, we certify that the barge M.V. SEA WORLD had loaded One Thousand One Hundred Ninety
Metric Tons of Cargo (Dry Fly Ash in Bulk) from Budge Budge Jetty -4, Kolkata, India.

ISSUED WITHOUT PREJUDICE
FOR MERCHANT MARINE SURVEYORS & ASSAYERS

B
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TRANSLATE COPY

STATEMENT OF MD. ALAMIN SHEKH

My name is Md. Alamin Shckh , [ am the master of Sea World Barge and my
certificate number IM2 50031152. On 11t February We are selling the barge
from Bajbaj towards Namkhana with 11190 ton goods. We anchored the barge
12th February at Ghoramara . The pilot gave us proper directions around 9%
clock in the morning and then left on an empty barge. For excessive pressure of
water We can’t stay with the barge. Then we lifted the anchor and we proceed
along the route indicated by the pilot. While trying to save the barge the route
deviated slightly to the side due to the fog and our barge touches the ground.
Due to low tide and a sandbar in the river emerges, and the barge strikes it and
bursts from the middle . In the next morning some local people brought us
along with them so that we would not be in any danger. They are brought us to
Sagar Police Station’s disaster center. We 12 number of people are protected

and saved.

Name of the Pilot is Habibullah



“Master Declaration”

Lam Mr.Md. Alamin Shak (IM2 500311521) M.V.Sea World vessel’s Master
stated that we are sailing M.V Sca World (M-7490) from RBudge Budge on dated
11.02.2025 loaded with flyash 1190MT towards Namkhana and anchored a1
Ghoramara with Indian pilot on dated 12.02.2025. On dated 13.02.0025
approximately 0900 hrs The Indian pilot left this vessel and go-through
another empty vessel. Due to high water pressure and fog we are sailing this
vessel as per pilot declare route, we are unable to find proper route and
grounded near Ghoramara Char and develop a crack on middle of the Vesse!
The help of local people and state police administration we are(12 Nos of Vessel
Crew) shelter in Sagar Police Station.,

The Indian Pilot Namely Mr Md. Habibullah.
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Carporate Offlce: House # 417, Road # 30 , New DOHS Mohakhali Dhaka-1206, Bangladesh,
Tel: +88-02-8753015, 8752153, Fax: +88-02-8752153 E-mail: balch[@mnlibangla net, Web: vaveaarilase o oo

DECLARA'] ION FORM

TOTAL NOS. 12 (TWELVE) M. V. SEA WORLD M. NO. 7491
]I ,216 Name of the Crew member Position held "ﬁ;“ﬁiljlzr‘:"]tiﬁ “:::”Ei Si}:nn:ﬁ[’.’i‘_
| 0L MD.ALAMINSHAK ——— MASTIR || (O G T75%
: iE.__ MD. 1\:’\”“__\11] [KCH DRIVER @T WT Cazd
| 03. |MD.JITHADMOLLA | SUKANI | 1(?% ft2y ’-f el
| 04 [sHAGOR Joman] TWW{*‘ '
@ ek 24&};)/\:&1\;1;\1)@1 LUTU P ASERI [ |C°“7' S :'];f-..'},_.-
| 06, |MD. AMADSHEIKH | GREASER| % ]@iT il M08
07, [TARIKUL ISLAM | Lasker A 2 A
08. [BAPPI SHEKH | LASKER mﬁw; {:m
| 09, M. V[III,NDIF:-\-I{IR‘. | LABKER - § o f}fl 4 e
10, [MD.SWONMOLLA | LASKER e Ral[Tato~ o]
11, [SHARIFUL SHEIKH | LASKER | "i{rd“@
12 JOSIMUDDINSHAKH | COOK R @%M B~
SRR SRR SR CoTiie o ”“1 S|

§L:CI1 of the articles declares therein as are to be landed
Should be specified separately in these columns
(Forms to be used for the vessels to and {rom Bangladesh)

?;j/f Tk Kanokglilehts dise in
Manager
tnl-'.kho Trading |

s Agent w m Agant

'On behalf of King Ocean Shipping Lines

ke i

Certified that above declooe
true o the best of my knowicd

s

A~ 0! oL

NOOR-A-AREFIN SHAWON™

Asatt. Revenus Officer

Causloart Excioe ENat Campissisneratt
Khulria LS. Statisn, Khuine

M.V, SEA w. TR

M@fm 2=

A
- p{)(m/
P C

: apflile 20" LA
§M A€ 3 Rupan Cha'kma

MRS Assistant Seuvanye Office!
SresnTit oo = SPELON

ADyra Ahun3
St Glacnent

B asaRe! |

E——————— L
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By 2 INLAND WATERWAYS AUTHORITY OF INDIA
' CMINISTRY OF POR IS SHIPPING & WATURWAYS GOV T OF INDIAS
P-T8, GAREN N R ACH RUAL. ROILK A LA = TiKEIM3
dio 78 il wlm, el 700043
Lt MARG, Thone - 2439 - 0393/ 171076055/ 3577 Telelas - 2430 - 3570, E-mowil- iwacabesyalioo com

WAI/KOL/PROT(1)/2024-25// 7 ) February 17, 2025

T3,

‘-".',’.‘ Ajbela Nawvigation,
» Waterloo Street,
hudkasa - TOO GRY

sube Distress of Bangladesh flag vessel v Sea World (M 7400)
Ret Email dated 14.02.2025 received from M/s Ajbela Navigation

Sir,
Reference above, M/s Ajbela Navigation have reported that Bangladesh Flag Vessel
@ namely MV Sea Weorld (M 7490} loaded with 1190.00 MT of Py axh sailed from Budge
; 01230 PM, the said

Budge Jeuty-4, Kolkata on 11 02.2025 and on 1207 225 ar aronnd
£ iy

Barge grounded near Ghoramars Char and developed of a crack o : muddle of the Barge.
Farther, said shipping Agent, intimared tha the unioading of il ash s being carried out

b this regard vou are directed T the fotlmnge

Vessel may be taken to the safe location wit support of sther empty vessel{s) and
alsg te ensure the safety of the vessel & orew,

<. Anchor Ball and night navigation lights skould be provided at the ioeation

4. Neoessary action to rectify the detercts anm wdiarely and report in detwil may be
forwarded immediately about the vessel condition % jts present position a1e

4. Necessary acrion to alioar the vessel and alsa -o CuBle T wrgs 5 POA.

trnstiediune,

Further, the action Taken Report and day o day progress may be sulnnitred o WAL
bolhata,

Yours hmcer;:)iy

‘4% }(-.ﬁ‘l

fa" ‘}l"f'—"’tnr l'}'("I P

Cope for necessary acton 1o:
it Shri 8. Kundu, AHS & wer for (BY Routes (WAL Keolicaia
2. B Saptarshi (:humi, I\". Al Kolikata: vou are direrted 1o oversee the nperation and
provide necessary assistance 0 the vessel operators and submit ine report w [WAI
Rolkate office.
Copy for information to:
1. Chief Engincer (T & L), IWAL Noida
2. Direcror (NER), IWAL MNoida
3. PA o Member (T & L), IWAL Nuida - for favour of kine imnformation tn Member (T &
L) please.

Head Office i« A-13, Sectnr- |, .10"}\ Lo e - 2001300,
Piv- 0120-2543497 2400440361252 1 Tha,
Fan: - 0120-23439 75 30094404 1252 Loh4.

Emuails iwaingige picin Web site - wawisimaisicin
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TYPE COPY
INLAND WATERWAYS AUTHORITY OF INDIA
(MINISTRY OF PORTS SHIPPING & WATERWAYS GOVT. OF INDIA)
P-78, GARDEN RICH ROAD, KOLKATA - 700043
Gram jaimura, Phone - 2439-0393/1710/6055/5577 Telefax:- 2439-5570, Email - iwaicalyahoo.com

IWAI/KOL/PROT(1)/2024-25/1720 February, 17,2025

To,

M/s. Ajbela Navigation,
7, Waterloo Street,
Kolkata - 700069,

Sub: Distress of Bangladesh flag vessel MV Sea World (M-7490)
Ref: Email dated 14.02.2025 received from M/s. Ajbela Navigation.

Sir,

Reference above, M/s. Ajbela Navigation have reported that Bangladesh Flag Vessel namely MV Sea
World (M-7490) loaded with 1190.00 MT of Fly ash from Budge Budge Jetty-4, Kolka on 11.02.2025 and on
13.02.2025 at around 01:30 P.M. the said Barge grounded near Ghoramara Char and developed of crack in
the middle of the Barge. Further, said shipping Agent intimated that the unloading of fly ash is being carried
out.

In this regard you are directed for the following:
1. Vessel may be taken to the safe location with support of other empty vessel(s) and also to ensure
the safely of the vessel & crew.
Anchor Ball and night navigation lights should be provided at the location.
3. Necessary action to rectify the detects immediately and report in details may be forwarded
immediately about the vessel condition & its present position etc.
4. Necessary action to afloat the vessel and also to evacuate the cargo & POL immediately.

Further, the action Taken Report and day to day progress may be substituted to IWAI.
Yours sincerely,

Director
Copy for necessary action to:
1. ShriS. Kundu, AHS & Nodal officer for IBP Routes, IWAI Kolkata
2. SriSaptarshi Ghorai, IWAI Kolkata you are directed to oversee the operation and provide necerrasy
assistance to the vessel operators and submit the report to IWAI Kolkata office.
Copy for information to:
1. Chief Engineer (T & L), IWAI, Nodia
2. Director (NER), IWAI, Nodia
3. PAtoMember (T &L), IWAI, Nodia - for favour of kind information to Member (T & L) please.

Head Office: A-13, Sector - |, Nodia, U.P. Pin - 201301,
Ph: 0120-2543972/4004/4036/2521764
Fax: 0120-2543973/4009/4041/2521664
Email: iwaioig.nic.in Web site: www.iwai.nic.in
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Report Regarding Incidence happened with M.V, Sea World (M. No. # 7490) at Gharamara
under P.S. Sagar {Sundarban Police, Disctrict)

From AJBELA NAVIGATION (ajbelanavigetionDgmail.com)
dakoldwaLgovin iwacal@yahoo.com

Date  Fnday 21 Fabriary 2025 ar 02:06 pm IST

Plzase Ignore previous mail

VID-20250221-WADD10.mp4
VID-20250221-WAQQ11 . mp4

L VID-20250221-WAQ018 mp4
Diear S

s you are already aware that a Bangladeshi-flagged vessel, M.V. Sea World (M. No. # 7490)
came under our agency and loaded DRY FLY-ASH from Budge Budge Jetty-4 Kolkata on 111
iFebruary 2025

And sailed from Budge Budge on 12 February 2025, Unfortunately, on 13t February 2025 at
arouna 130 pm . the barge grounded near Ghoramara Char and developed a crack in the
ruddle of the barge and now partially sank

Cur salvage team is dealing with the situation and arranged a team for the salvage of the
partially sank vessel They managed some boats (Nauka) and a team to unload the vessel
Salvage team already managed to unload some cargo and keep it in a safe place with all
piccautions (Picture attached for reference). They are trying their best to finish it as early as
Lossibie

vwe will update the situation to you on a daily basis. some of the pictures and videos of the
current situation of unloading are attached for yvour reference

With Regards

Ajbela Navigation

7 Waterloo Street,
Kolkata-700069,
Phone No : 9831696912

| WhatsApp Image 2025-02-21 at 13 11.01 jpeg
¥ U7 4B

] WhalsApp mage 2025-4032-21 at 12 04.59 jpeg
BT
J WhatsApg Image 2025-02 21 2t 12.05.00 {1} jpeg
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I WhatsApp Image 2025-02-21 211208 ypeg
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ul - Red Repont Regarding Incidence happened with M.V....

Re' Report Regarding Incidence happened with M.V. Sea World (M. No. # 7490) at
Gharamara under P.S. Sagar (Sundarban Police Disctrict)

Fram. AJBELA NAVIGATION {ajbelanavigation@gmail.com)

T dirkol@nwai govin iwaicali@yahoo com

Date Saturday. 22 February 2025 at 02:13 pm ST

Dear Sir :
“5 we reported you I our previous mail the current situation of the barge M.V SEA WORLD (ME7450) 1s as follows.

T We are transferring the liquid cargo from M V.SEA WORLD to our barge M.V.GARAI (\WB1367) most of the iquid

catgo has been ransferred to M V GARAI 25 you can see in the videos altached

On Fri. Feb 21, 2025 at 2:05 PM AJBELA NAVIGATION <afbeianavigation@yma] com> wrote

Flease lanore previcus mail

& VID-20250221-WACO10, mp4
S VID-20250221-WAC011.mp4

VID-20250221-WAD018.mp4

Dear Sir,

As you are already aware that a Bangladeshi-flagged vessel, M.V, Sea World (M. No. #
7490) came under our agency and loaded DRY FLY-ASH from Budge Budge Jetty-4

Kolkata on 11" February 2025

And sailed from Budge Budge on 12t February 2025. Unfortunately on 130 February 2025
al around 1 30 p.m . the barge grounded near Ghoramara Char and deveioped a crack in

ine middle of the barge and now partially sank.

Our salvage team is dealing with the situation and arranged a team for the salvage of the
partially sank vessel. They managed some boats (Nauka) and a team to unload the vessel
Salvage team already managed to unload some cargo and keep it in a safe place with all
precautions (Picture attached for reference). They are frying their best to finish it as early

as possible

We will update the situation to you on a daily basis, some of the pictures and videos of the

current situation of unloading are attached for your reference

\With Regards

Ajbela Navigation

7 Waterloo Street,
Kolkata-700069,
Phone No : 9831696912

Yuith Regards,

Ajbela Navigation
7.Waterloo Street,
Kolkata-700069,
Phone No : 98316956912

25022005 1200
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11/12/25, 4:36 PM Gmail - Report Regarding Incidence happened with M.V. Sea World (M. No. # 7490) at Gharamara under P.S, Sagar (Sundarban. ..

To&

. WhatsApp Image 2025-02-22 at 11.50.05.jpeg
% @m;gr 74K

N VID-20250222-WA0012.mp4
3499K

& VID-20250222-WA0009.mp4
12684K

AJBELA NAVIGATION <ajbelanavigation@gmail.com> Mon, Feb 24, 2025 at 11:45 AM
To: iwaical <iwaical@yahoo.com>, "Director,IWAI Kolkata" <dirkol@iwai.gov.in>

Dear Sir,
Status of partially sunk barge MV SEA WORLD is as follows:

**** Salvage operation continues and transfer of liquid cargo to MV GARAI is running as you have seen in
previous images and videos.

On Fri, Feb 21, 2025 at 1:56 PM AJBELA NAVIGATION <ajbelanavigation@gmail.com> wrote:

B VID-20250221-WA0010.mp4
B VID-20250221-WA0011.mp4

B VID-20250221-WA0018.mp4
Dear Sir,

As you are already aware that a Bangladeshi-flagged vessel, M.V, Sea World (M. No. # 7490)
came under our agency and loaded DRY FLY-ASH from Budge Budge Jetty-4, Kolkata on 11"
February 2025.

And sailed from Budge Budge on 12 February 2025. Unfortunately, on 13" February 2025 at
around 1.30 p.m., the barge grounded near Ghoramara Char and developed a crack in the
middle of the barge and now partially sank.

Our service team is dealing with the situation and arranged a team for the salvage of the partially
sank vessel. They managed some boats (Nauka) and a team to unload the vessel. Service team
already managed to unload some cargo and keep it in a safe place with all precautions (Picture
attached for reference). They are trying their best to finish it as early as possible.

We will update the situation to you on a daily basis, some of the pictures and videos of the
current situation of unloading are attached for your reference.

With Regards,
Ajbela Navigation
7,Waterloo Street,

hups:ﬁmaii.google.com!mai|!uf1,f?ik=fd67d1chb&view=pl&search=a!|&parmthid=thread-a:r336588084879536565?&dsqt=1 &simpl=msg-a:r24371215... 7/22




11/12/25, 4:36 PM Gmail - Report Regarding Incidence happened with M.V. Sea World (M. No. # 7490) at Gharamara under P.S. Sagar (Sundarban...

Ajbela Navigation g A :Fa‘?
7,Waterloo Street, : i

Kifikata-700069,

Phone No : 9831696912

5 attachments

WhatsApp Image 2025-02-26 at 09.13.01 (1).jpeg
| 65K

o

7d WhatsApp Image 2025-02-26 at 09.13.01.jpeg
8 soK

¢ WhatsApp Image 2025-02-26 at 09.1 3.00.jpeg
53K

3 WhatsApp Video 2025-02-26 at 09.13.01 .mp4
J 1858K

-'J WhatsApp Video 2025-02-26 at 09.12.50.mp4
11963K

AJBELA NAVIGATION <ajbelanavigation@gmail.com>
To: iwaical <iwaical@yahoo.com>, "Director,IWAI Kolkata" <dirkol@iwai.gov.in>

Thu, Feb 27, 2025 at 4:09 PM

Dear Sir,
the current position of the vessel M.V.SEA WORLD is as follows:-

“**The barge is under repair and in floating position.

""POL of approximately 600 Ltr has been shifted to the Indian flagged vessel MV GARAI safely. No spillage of POL in the
river.

"*The liquid flyash has been shifted to MV GARAI partially and dry flyash to the shore as you have seen in the
previously sent images and videos. Shifting of liquid flyash is going on continuously.

Repairing videos have been attached here for your reference.

hitps://mail.google.com/mail/u/1/?ik=fd67d1 cBbb&view=p!&search=all&permlhid=lhread-a:r3365880848795365657&dsqt=1&simpl=msg—a:r243?1 015... 9722
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OniVed, Feb 26, 2025 at 12:32 PM AJBELA NAVIGATION <ajbelanavigation@gmail.com> wrote:
Dear Sir,
Status of vessel M.V.SEA WORLD is as follows:-
~* salvage team has completed the salvage operation and repair of the barge has already started. We are trying our
best to float it as early as possible.
Current images and videos have been attached for your ready reference.

On Fri, Feb 21, 2025 at 1:56 PM AJBELA NAVIGATION <ajbelanavigation@gmail.com> wrote:

B vID-20250221-WA0010.mp4
B VID-20250221-WA0011.mp4

5 VID-20250221-WA0018.mp4
Dear Sir,

As you are already aware that a Bangladeshi-flagged vessel, M.V. Sea World (M. No. # 7490)
came under our agency and loaded DRY FLY-ASH from Budge Budge Jetty-4, Kolkata on 11t
February 2025,

And sailed from Budge Budge on 12! February 2025. Unfortunately, on 13" February 2025 at
around 1.30 p.m., the barge grounded near Ghoramara Char and developed a crack in the
middle of the barge and now partially sank.

Our service team is dealing with the situation and arranged a team for the salvage of the
partially sank vessel, They managed some boats (Nauka) and a team to unload the vessel.
Service team already managed to unload some cargo and keep it in a safe place with all
precautions (Picture attached for reference). They are trying their best to finish it as early as
possible.

We will update the situation to you on a daily basis, some of the pictures and videos of the
current situation of unloading are attached for your reference.

With Regards,

Ajbela Navigation
7,Waterloo Street,
Kolkata-700069,
Phone No : 9831696912

With Regards,

Ajbela Navigation
7,Waterloo Street,
Kolkata-700069,
Phone No : 9831696912

With Regards,
Ajbela Navigation
7,Waterloo Street,
Kolkata-700069,

https://mail.google.com/mail/u/1/?ik=fd67d1 c8bb&view=pt&search =all&permthid=thread-a:r336588084 8795365657 &dsqt=1 &simpl=msg-a:r2437101... 10/22
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Our service team is dealing with the situation and arranged a team for the salvage of the
partially sank vessel. They managed some boats (Nauka) and a team to unload the vessel.

¥ Service team already managed to unload some cargo and keep it in a safe place with all
precautions (Picture attached for reference). They are trying their best to finish it as early as
possible.

We will update the situation to you on a daily basis, some of the pictures and videos of the
current situation of unloading are attached for your reference.

With Regards,

Ajbela Navigation
7,Waterloo Street,
Kolkata-700069,
Phone No : 9831696912

With Regards,

Ajbela Navigation
7,Waterloo Street,
Kolkata-700069,
Phone No : 9831696912

With Regards,

Ajbela Navigation
7,Waterloo Street,
Kolkata-700069,
Phone No : 9831696912

With Regards,

Ajbela Navigation
7,Waterloo Street,
Kolkata-700069,
Phone No : 9831696912

3 Summary report-SEA WORLD.pdf
— 2716K

AJBELA NAVIGATION <ajbelanavigation@gmail.com> Fri, Feb 28, 2025 at 11:28 AM
To: iwaical <iwaical@yahoo.com>, Kolkata Director |WAI <dirkol@iwai.gov.in>

Sir,

We are shifting our barge M. V. Sea World from Ghora Mara to lot 8 with the help of two barges M. V. Garai(Indian) and
M. V. Sea Pental (Bangladeshi) .

On 27 Feb 2025, at 4:42 PM, AUBELA NAVIGATION <ajbelanavigation@gmail.com> wrote:

Dear sir,
Please find the summary report attached

On Thu, Feb 27, 2025 at 4:09 PM AJBELA NAVIGATION <ajbelanavigation@gmail.com> wrote:
Dear Sir,

the current position of the vessel M.V.SEA WORLD is as follows:-

"**The barge is under repair and in floating position.

https:f’.fmail.google.ccmfmail/um?ik=fd57d108bb&view=pt&search=all&permlhid=thread-a.'r3355880848795365657&dsqt=1&simpl=msg-a:r2437101... 12/22
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“*POL of approximately 600 Ltr has been shifted to the Indian flagged vessel MV GARAI safely. No
spillage of POL in the river.

N "™The liquid flyash has been shifted to MV GARA| partially and dry flyash to the shore as you have seen
in the previously sent images and videos. Shifting of liquid flyash is going on continuously.
Repairing videos have been attached here for your reference.

On Wed, Feb 26, 2025 at 12:32 PM AJBELA NAVIGATION <ajbelanavigation@gmail.com> wrote:
Dear Sir,
Status of vessel M.V.SEA WORLD is as follows:-
**** salvage team has completed the salvage operation and repair of the barge has already started. We
are trying our best to float it as early as possible.
Current images and videos have been attached for your ready reference.

On Fri, Feb 21, 2025 at 1:56 PM AJBELA NAVIGATION <ajbelanavigation@gmail.com> wrote:

B VID-20250221-WA0010.mp4
B VID-20250221-WA0011.mp4

B VID-20250221-WA001 8.mp4
Dear Sir,

As you are already aware that a Bangladeshi-flagged vessel, M.V. Sea World (M.
No. # 7490) came under our agency and loaded DRY FLY-ASH from Budge

Budge Jetty-4, Kolkata on 11™ February 2025.

And sailed from Budge Budge on 12" February 2025. Unfortunately, on 13t
February 2025 at around 1.30 p.m., the barge grounded near Ghoramara Char
and developed a crack in the middle of the barge and now partially sank.

Our service team is dealing with the situation and arranged a team for the salvage
of the partially sank vessel. They managed some boats (Nauka) and a team to
unload the vessel. Service team already managed to unload some cargo and
keep it in a safe place with all precautions (Picture attached for reference).
They are trying their best to finish it as early as possible.

We will update the situation to you on a daily basis, some of the pictures and
videos of the current situation of unloading are attached for your reference.

With Regards,

Ajbela Navigation
7,Waterloo Street,
Kolkata-700069,
Phone No : 9831696912

With Regards,
Ajbela Navigation
7,Waterloo Street,
Kolkata-700069,

hitps://mail.google.com/mail/u/1/?ik=fd67d1 c8bb&view=pt&search=all&permthid=th read-a:r3365880848795365657 &dsqt=1&sim pl=msg-a:r2437101... 13/22
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Phone No : 9831696912

With Regards,

Ajbela Navigation
7,Waterloo Street,
Kolkata-700069,
Phone No : 9831696912

With Regards,

Ajbela Navigation

7,Waterloo Street,

Kolkata-700069,

Phone No : 9831696912

<Summary report-SEA WORLD.pdf>

Fri, Feb 28, 2025 at 11:47 AM

AJBELA NAVIGATION <ajbelanavigation@gmail.com>
To: iwaical <iwaical@yahoo.com>, Kolkata Director IWAI <dirkol@iwai.gov.in>

hilps://mail.google.com/mail/u/1 f?ik=fd67d1cBbb&view=pt&search=aII'&permthid=thread-a:r3365850848?95355657&dsqt=1&91mpl=msg—a:r2437101 14422
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Kakdwip, West Bengal, India

Latitude

21.92296493°

GMT.06:10:18 AM

et from my iPhone

On 28 Feb 2025, at 11:28 AM, AJBELA NAVIGATION <ajbelanavigation@gmail.com> wrote:

Sir,
We are shifting our barge M. V. Sea World from Ghora Mara to Iot 8 with the help of two barges M. V,
Garai(Indian) and M. V. Sea Pental (Bangladeshi) .

On 27 Feb 2025, at 4:42 PM, AJBELA NAVIGATION <ajbelanavigation@gmail.com> wrote:

Dear sir,
Please find the summary report attached

On Thu, Feb 27, 2025 at 4:09 PM AJBELA NAVIGATION <ajbelanavigation@gmail.com>
wrote:
' Dear Sir,

https://mail.google.com/mail/u/1/?ik=fdg 7d1c8bb&view=pt&sea rch=all&permthid =thread-a:r3365880848795365657&d sqt=1&simpl=msg-a:r2437101... 15/22
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the current position of the vessel M.V.SEA WORLD is as follows:-

¥ ***The barge is under repair and in floating position.

' "**POL of approximately 600 Ltr has been shifted to the Indian flagged vessel MV GARAI
safely. No spillage of POL in the river.
***The liquid flyash has been shifted to MV GARA| partially and dry flyash to the shore as
you have seen in the previously sent images and videos. Shifting of liquid flyash is going on
continuously.
Repairing videos have been attached here for your reference.

On Wed, Feb 26, 2025 at 12:32 PM AJBELA NAVIGATION <ajbelanavigation@gmail.com>
wrote:
Dear Sir,
Status of vessel M.V.SEA WORLD is as follows:-
**** salvage team has completed the salvage operation and repair of the barge has
already started. We are trying our best to float it as early as possible.
Current images and videos have been attached for your ready reference.

On Fri, Feb 21, 2025 at 1:56 PM AJBELA NAVIGATION <ajbelanavigation@gmail.com>
wrote:

B VvID-20250221-WA0010.mp4
B VvID-20250221-WA0011.mp4

B VID-20250221-WA0018.mp4
Dear Sir,

As you are already aware that a Bangladeshi-flagged vessel, M.V. Sea
World (M. No. # 7490) came under our agency and loaded DRY FLY-

ASH from Budge Budge Jetty-4, Kolkata on 11t February 2025.

And sailed from Budge Budge on 12t February 2025. Unfortunately,

on 13t February 2025 at around 1.30 p.m., the barge grounded near
Ghoramara Char and developed a crack in the middle of the barge
and now partially sank.

Our service team is dealing with the situation and arranged a team for
the salvage of the partially sank vessel. They managed some boats
(Nauka) and a team to unload the vessel. Service team already
managed to unload some cargo and keep it in a safe place with all
precautions (Picture attached for reference). They are trying their best
to finish it as early as possible.

We will update the situation to you on a daily basis, some of the
pictures and videos of the current situation of unloading are attached
for your reference.

With Regards,
Ajbela Navigation

https://mail.google.com/mail/u/1/?ik=fd67d1 cBbb&view=pt&search=all&permthid=thread-a:r3365880848?95355657&dsql=1&simpl=msg-a:r2437101 ... 18/22
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WEST BENGAL POLLUTION CONTROL BOARD

Lifestyle for Alipore Regional Office,5' Fioor, Minaority Bhawan
Environment 12, Biplabi Kanailal Bhattacharya Sarani, Alipore,
kolkata-700027,Phone:033-2202-3132

Memo No. X,;{ [ Z11/Gen/08-20 Date:05/03/2025

To

The Director

Inland Waterways Authority of india
Ministry of Shipping, Govt. of India
Regional Office, P -78, Garden Reach Road
Kolkata-700 043

Sub: Safe Disposal of recovered Fly Ash from sunken Bangladeshi Flag Vessel MV Sea
World, reported by Times of India, Kolkata on 17.02.2025 near Ghoramara Under
Ghoramara GP under Sagar Block of 24 Paraganas (South).

Ref:
1. Inspection of the accident site by WBPCB on 04.03.2025
. Your letter dated 28.02.2025
3. 0.A. No.30/2025/EZ of Hon’ble National Green Tribunal , Eastern Bench (Date of
hearing 07.03.2025)
Sir,

With reference to the above, during inspection on 04.03.2025, partially recovered fly ash
from sunken Bangladeshi Flag Vessel MV Sea World reported by Times of India, Kolkata on
17.02.2025 near Ghoramara under Ghorarnara GP under Sagar Block of 24 Parganas (South) was
shown by Mr. Anal Dey, representative of Indian Agent, M/s. Ajbela Navigation, which has been
kept in another Vessel namely M.V, Garai near Lot 8 of Kakdwip. Besides, fly ash from sunken
Bangladeshi Flag Vessel MV Sea World (now kept near Lot 8 of Kakdwip) was not fully evacuated.

You are requested to direct the concerned agent te dispose the fly ash from both the
Vessel in environmentally safe manner (for use of cement and concrete industry, Brick and Block
Making Industry, Land filling with proper lining to prevent leaching) and submit report mentioning

quantity of Fly Ash safely disposed (with documentary evidence like geo tagged photographs,
video, work order).

Thanking you.

Yours faithfully A
e 4
N

A~
“ /\
Senior Environmektﬂ Engineer

Alipore Regional Office
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Office of the
BLOCK DEVELOPMENT OFFICER

SAGAR DEVELOPMENT BLOCK
Rudranagar, Sagar, South 24 Parganas

Memo No: DD /Sagar/ 2025

To

The Add. District Magistrate

&

District Land and Land Reforms Officer
-South 24 Paragnas

Sub:  Status report in connction with the sinking B'deshl vessel dumps toxic fly ash in river near Ghoramara
Ref.:- Misc/1542/2025 Dated 4.03.2025
Sir,

With reference to the above noted subjact, the undersigned would like fo submit status report in connection with the sinking

B'dastii vessel dumps toxic fly ash in river Muriganga near Ghoramara as follows:-

1. The Bangladeshi vessel MV Sea World struck to a sandbar near in Murigange river near Ghoramara island, Sagar Block
on 13.02.2025 whila en route to Bangladash from Budge Budge. The Vessel had & crack in its deck and the fiy ash kept in
tha vessel started mixing the river wafer.

2. As soon as the information was received to this end regarding the stucking of the vessel, the local GP representatives and
the police administration had rushed to the spot.

3. The undersigned had also alerted the Officer in Charge, Sagar PS and the local GP to keep & watch so that the fly ash is
not intentionally mixed with the river water by the vessel authorities.

4. Presently, the vessel has been shifted by the vessel authorities (Ajbsla Navigation) from its point of struck to Lof 8 Kakdwip
and now the placa is clear.

5. Some of the fly ash has mixed with the river water while some of its portlon has been removed and kept at a place near
Bisalakshmi temple, Kheysghat in Ghoramara GP of Sagar Block.

6. Presently, no fiy ash is found at the site where the vegsel was stuck.

This is for your kind information and perusal please. Yours faithfull,
oM \ i
Block Davelopment Officer
Sagar, South 24 Parganas
BISek Davel opmgg{ Officer
Sagar, South 24 Parganas
Meomo No:_ 22 % /1/(3)/Sagar/ 2025 Date: 0Y /03/2025
Copy forwarded for necessary action fo:
1. The District Maglstrate, South 24 Parganas D \\]
2. The Sub-divisional Officer Kakdwip, South 24 Parganas G 5 ; b
Block Development Officer
ar, South 24 Parganas
Bl oﬁ beveiopment Officer

Sagar, South 24 Parganas

Nt
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Office of the Additional District Magistrate &

District Land & Land Reforms Officer, South 24 Parganas
New Treasury Building (8t:& 9t Floor), Alipore, Kolkata — 700027.
TEL. NO. 2479-1955,2479-2196, FAX- 2499-4820, email ID-
dliro.s24pgs@gmail. Com
AN ISO 9001:2008 CERTIFIED ORGANIZATION

Memo No. [\y| SC_./ ]5’Lfl’ 0025 Date : L}; /03/2025

To,

The Block Development Officer,
Sagar Block,

South 24 Parganas.

Sub : Seeking status report in connection with sinking B'deshi vessel dumps toxic
fly ash in river near Ghoramara.

In connection with the above, the undersigned would like to seek status report on above

mentioned incident ta comply the solemn order of the Hon’ble NGT, EZ being OA No. 30/2025/EZ,
dated 19.02.2025.

Therefore, you are requested to submit the status report of the said Incident at the earliest.

Enclo : As stated.

0
Additional District Ma‘g}i- rate and
District Land and Land Reforms Officer
South 24 Parganas
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INLAND WATERWAYS AUTHORITY OF INDIA 59~
(Ministry of Ports, Shipping and Waterways, Govt. of India) Sﬁgéamﬁ\.&‘ﬁt
ST T ; f-oc, TTEAT T, HICHHAT - 600 0¥3 (To o)

REGIONAL OFFICE : P-78, Garden Reach Road, Kolkata - 700 043 (W.B) s
TOITT @ 24390393 / 5577 1 6055, WarT : 2439 5570 E-mail: girkol.iwai@nic.in

I\-\fAI,f'I\’(‘)l_,ffPRL.iTl1”’202-‘!-—25/‘/,, F’"’F March 10, 2025

T

The Sr. Environmental Engineer

West Bengal Pollution Control Board

(Department of Environment, Govt. of West Bengal)
Alipore Regional Office, Minority Bhaban (5%, Floor)
1 2. Biplabikanailal Bhattacharya Sarani, Alipore
Kolkata - 700027

Sub: Request to share cause behind disposal of Fly Ash to River water during
salvaging of sunken BD Flag vessel M.V. Sea World. reported by Times ol
[ndia. lekma on 17.02.2025 near Ghoramara under Ghoramara GP
under Sagar Block of 24 Paraganas (South) - reg.

Rel: 1. WBPCB Memo No.142/ZI11/Gen/08-20, dated 05.03.2025
2. IWAI/KOL/PROT(1)/2024-25/ 1889, dated 07.03.2025
3. Letter dated 10.03.2025 received from M/s. Ajbela Navigation

bl | 8

Relerence above, please lind enclosed herewith. the information pertain Lo
captioned subject submitied by M/s Ajbela Navigation. Kolkata (India
Shipping Agent of BD Flag vessel M.V. Sea World) vide letter under ref (3) above.
Is for vou ready reference.

the
i

Yours Sineenely
Ionel: As stated. ‘“‘--.‘_..‘;r;_;-__r i

(=5 Dircclor

Copy to:
. Chief Engineer (Traffic & Logistics), IWAI. Noida
2. Director (NER). IWAI, Noida
5. PA to Member (T & L). IWAL Noida for favour of kind inmformation 1o
Member (T & L) please.

Head Office : Jalmarg Bhawan, A-13, Sector-1, NOIDA - 201 301 (U.P.)
Phone : +91-120-2544036, 2543972, 2527667, 2448101, Fax : +91-120-244009 2544041, 2521764, 2543973
Website : www iwai. gcwmiwww nwal nic.in Emall |wa|noi@nic in
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In reference to your Memo no: IWAI/KOL/PROT(1)/2024-25/1889. You have asked to share
causes behind Lilspoaal of fly ash into river water during salvaging of sunken Bangladeshi
Flag vessel M.V.Sea World.

raton aibela (operationajbelai@amail com
warcalibvahoo.com; dirkol@iwai.gov. i

Monday, 10 March 2025 at 11:58 am 15T

With Regards

Ajbela Navigation
7.Waterloo Street,
Kolkata-700069,
Phone No : 9831696912

.\

o~

10-03-2025.

e ———————————————————————E———————————

]

<enhul o reference o vour Memo no: IWALKOL PROT( ... 4 htps: mailyahoo.com/d Ih!tlc:‘.'_;'- pessapes TATRY

2000 s




N | X~

AJ B E I_A SHIPPING AGEN T'
N AVI GATI O N Date: 10.03.2025

The Director

Inland Waterways Authority of India
Garden Reach Road

Kolkata -700 043, .

Dear Sir,

In reference to your Memo no: IWAI/KOL/PROT(1)/2024-25/1889. You have asked to share causes
behind disposal of fly ash into river water during salvaging of sunken Bangladeshi Flag vessel M.V.Sea
World.

Sir, for your information , incident happened on 13 Feb. 2025 , around 1:30 P.M. onwards, during
that Period , the Bangladeshi Flag vessel M.V.Sea World crew noticed that the vessel's hull at
midship area developing crack. .
The safety of life of people onboard. safety of the vessel and Environmental Hazard- were concerned
for the crew on board.

Cargo holds were fully loaded with Fly Ash and started oozing out into the river, as the crack started
increasing. At this point of time the crew were helpless to prevent unwanted discharge into the river
Crew of the vessel were very fortunate that locals rescued them and given shelter in an safe area
The qty of unwanted discharge due to developed crack expected approx. 490 MT

Observing various hazard may pollute the environment , The Ajbela Navigation immediately
deployed salvage team. The salvage team started dispose cargoes (Fly Ash) on board to a safe places
in nearby land. 4
During this shifting process, high water raised at the river Hooghly (Muri Ganga). And due to raising
high water. deck of M.V.Sea World was submerged, which caused, ingress of water inside cargo hold
carrying fly ash, also inside vessel’s engine room. These ingress water accumulation disturbed
stability of the vessel and chances of total loss of vessel was absolute and which would cause another
environmental hazard.

In view of above Salvage team initiated pumping out of water from Engine room as well as pumping
out from cargo hold loaded with Fly Ash. (Which were at that time mixed with mud & water) to
maintain stability of the vessel. '

Quantity pumped out (mixed with fly ash, water & mud) approximately 100 m.t. when the water
level went substantially down, A nearby vessel M.V.Garai had been called around M.V.Sea World and
disposed a certain quantity Fly Ash( mixed with mud & water approximate 550m.t).

: 7, Waterloo Street, Ground Floor, Kolkata - 700 069
E-mail : ajbelanavigation@amail.com. anoli976@gmail.com, ripondey@gmail.com M: 0091 9831696912 Tale : +91 3340701139

e
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Sir, you also mentioned “Sunken” vessel and certainly M.V.Sea World, would had Sunked, if above
action of pumping out were not initiated at right time , which would cause another environmental
hazard.

Therefore all the operations eg. Like transfer of cargoes in safe place inside land , transferring
cargoes to another vessel also pumping out form engine room and cargo hold flooded, described
above carried out in view of safety of vessel, safety of crew and to prevent further damage to
environment

Sir trust | could explain the reason behind disposing of cargoes into river , which was not intentional ,
rather which was to prevent further damage to environment , and safety of vessel and whatever
quantity oozed out due crack , that was beyond control of human being as sudden emergency have
had occurred

To recapitulate gty discharge as below:

Qty discharged nearby shore area - 50 m.t. (approx)
Qty discharged to M.V.Garai - 550 m.t. (approx)
Qty pumped to maintain stability of vessel to prevent sinking - 100 m.t. (approx)
Qty naturally oozed out due to developing Crack approx - 490 m.t. (approx)
Qty estimated reaming on board M.V.Sea Word - 50 m.t. (approx)

= 1190 m.t. (Approx.)

Qty as per B/L =1190 m.t. .

Thanking you,

Yours faithfully
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REPORT REGARDING DISCHARGE OF FLY ASH FROM M.V.GARAI AT KULPI

From: AJBELA NAVIGATION (ajbelanavigation@gmail.com)
To: iwaical@yahoo.com; dirkol@iwai.gov.in

Date: Thursday, 20 March 2025 at 12:33 pm IST

Dear Sir,

Itis to inform you that the fly ash qty approximately 750MT, which was loaded in M.V.GARAI has been discharged at
RKB UDYOG PVT LTD in Kulpi as you can see in the picture and videos.

M/s RKB UDYOG PVT LTD, a brick making company, has received fly ash for the manufacturing of bricks this year.
Receipt from RKB UDYOG PVT LTD has been attached.
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On Fri, Feb 28, 2025 at 12:45 PM AJBELA NAVIGATION <ajbelanavigation@gmail.com> wrote:

Dear Sir,
The damaged vessel has been brought to the LOT-8 for further repair purposes. Image attached for your
reference.

On Fri, Feb 28, 2025 at 12:32 PM AJBELA NAVIGATION <ajbelanavigation@gmail.com> wrote:

Dear Sir,
Current position of the vessel is as follows:-

*** Barge is now in floating position and with the help of Indian flagged vessel MV GARAI and Bangladeshi
flagged vessel MV SEA PENTAL are towing the damaged barge to LOT-8 for further repair.

Images and videos attached for reference. We will update once the barge reaches the LOT-8 and share
you the images.

On Fri, Feb 28, 2025 at 11:28 AM AJBELA NAVIGATION <ajbelanavigation@gmail.corm> wrote:
Sir,
We are shifting our barge M. V. Sea World from Ghora Mara to lot 8 with the help of two barges M. V.
Garai(Indian) and M. V, Sea Pental (Bangladeshi) .

On 27 Feb 2025, at 4:42 PM, AJBELA NAVIGATION <ajbelanavigation@gmail.com> wrote:

Dear sir,
Please find the summary report attached

On Thu, Feb 27, 2025 at 4:09 PM AJBELA NAVIGATION <ajbel

Dear Sir,
the current position of the vessel M.V.SEA WORLD is as follows:-

***The barge is under repair and in floating position.

APOL of approximately 800 Ltr has been shifted to the Indian flagged vessel MV GARAI safely.
No spillage of POL in the river.

"*The liquid flyash has been shifted to MV GARAI partially and dry flyash to the shore as you

have seen in the previously sent images and videos. Shifting of liquid flyash is going on
continuously.

Repairing videos have been attached here for your reference.
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On Wed, Feb 26, 2025 at 12:32 PM AJBELA NAVIGATION <ajbelanavigalion@gmail.com>
wrote:

Dear Sir,
Status of vessel M.V.SEA WORLD is as follows:-

2

**** salvage team has completed the salvage operation and repair of the barge has already

started. We are trying our best to float it as early as possible.
Current images and videos have been attached for your ready reference.

On Fri, Feb 21, 2025 at 1:56 PM AJBELA NAVIGATION <ajbelanavigation@gmail.com>
wrote:

=

VID-20250221-WA0010.mp4

VID-20250221-WA0011.mp4

VID-20250221-WA0018.mp4

Dear Sir,

As you are already aware that a Bangladeshi-flagged vessel, M.V, Sea
World (M. No. # 7490) came under our agency and loaded DRY FLY-

ASH from Budge Budge Jetty-4, Kolkata on 11t February 2025.

And sailed from Budge Budge on 12!" February 2025. Unfortunately, on

13th February 2025 at around 1.30 p.m., the barge grounded near
Ghoramara Char and developed a crack in the middle of the barge and

now partially sank.

Qur service team is dealing with the situation and arranged a team for
the salvage of the partially sank vessel. They managed some boats
(Nauka) and a team to unload the vessel. Service team already
managed to unload some cargo and keep it in a safe place with all
precautions (Picture attached for reference). They are trying their best

to finish it as early as possible.

We will update the situation to you on a daily basis, some of the pictures
and videos of the current situation of unloading are attached for your

reference.

With Regards,

Ajbela Navigation
7,Waterloo Street,
Kolkata-700069,
Phone No : 9831696912

With Regards,
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Ajbela Navigation
7,Waterloo Street,
Kolkata-700069,
Phone No : 9831696912

With Regards,

Ajbela Navigation
7,Waterloo Street,
Kolkata-700069,
Phone No : 9831696912

With Regards,

Ajbela Navigation

7,Waterloo Street,

Kolkata-700069,

Phone No : 9831696912

<Summary report-SEA WORLD.pdf>
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Ajbela Navigation
7,Waterloo Street,
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RKB Udyog Private Limited,
Vill. Kulpi,

CTO Certificato No. C025135 Valid uplo 3.
0- T9/1/CTO/CTE/BILR( | 1253y ()

Po & Ps. Kulpi,

Additional Conditions :

The Unit Should maintain the O

perational Guidelines as per the Memorandum

issued by the L & LR Department (M & M Branch) vide No. 2648- M&MfLR]A-
[1-26/2010 Dated : 27 10.2016 & No. 2649-M&M-26/2010 Dated ; 27.10.2016.

Unit Should use 25% of Fly Ash by weight as raw materials.

If the unit is located within 1.6 KM. of Mango Orchards the unit should
not operate from the Month of February to May in Every Year.

Unit does not damage to any Pubhc Road, Bridge, Culvert or any other
Public Utility,

Unit does not obstruct the normal flow of the Rwer and does not damage
the Embankment of the River.

Unit does not excavate or borrow of brick earth or ordmary ea:rth for the
purpose of brick making above 1.5 meter from the. adjoining grouncl ievei

This Consent to Operate is issued on the bas1s of SubmlSSI(}n of the unit
regarding mstallanon of Brick Kiln havmg Zig Zag Technology and ;t must
. 'be operate usmg Bmck Klln havmg Z1g Zag Techn ogy. .In_ fum

ifit lS_
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AJBELA
NAVIGATION

Date : 06.8.2025

SHIPPING AGENT

To

The Director,

Inland Waterways Authority Of India
Kolkata

Sub : Discharge of wet fly ash from M.V, Sea World.

Sit,

We have transferred fly ash from M.V. Sea World to M.V. Garai, which has been safely
transferred to RKB UDYOG PRIVATE LIMITED, brick field located at Kulpi South 24
Parganas. Few fly ash having within M.V Sea World under her double bottom is not
possible to clear. We Will send the barge with remained fly ash to Bangladesh.

For yours kind information & perusal

Thanking you,

Yours faithfully
For AJBELA NAVIGATION.

' ™ .‘ -
@xl{ 'I "I-
Authorised Signatdfy |\

A




=g

NIAOR! AT TGP

- #ifgaae afqvad

ATS AW

(A et el 7). b ST 359% Wl S Al @)

Y T2 oV, 500@958

TS FAA RIS obr-ob-303¢

W AR Siftds 38-09-3038

it we  aufe, e mv. Sea World RG99 @v-a8s0
TR e G ev vy 49 vee 18els .59
MR A T @, 9N, e From ams 3o w16 wagE 23
AT BPMls G fae e e gy, car 4 0o, A8l # 839 % fowuvws, warad), atis wrwee, comee v
@ YT ARG T Bfon Myt ¢ Bforw I CTIRITTR @
b1t R - oo fAg%sfH TErRt
T i Wt RETR et carR ffiererer @ Srer
aifqice faareres Yol (B Y (5T CTCTE fsfierprer i CafePBre Bey
(GUACERVIEC Y (fWtete wfdpren Hyy W (e oY (&IF (ferrafd)
BEBEES (NI YHAISHES (TR oY (G (3% 1 wAfsqares
A wdl Hew faareEl bl sean el *[(%)
BTG 304) AT 374)
L— o o ] 00¢ 8bq
QA TSR AT '§ Gy By
iR vl 2w @ da T oo vy O A
F) ART a3 q ®) WM AWFDg 53 A) T GBC T7s Y
) FRF TS 53 B) wireig y @) GTEf 7553 ©E
) #i%w @by o ®) <lfed e > B) afvay
¥) ff] fdore yae o ) @iy 9) GIIAIZel 7783 03¢ Coobe o
WO /R R/ st

RO Yol /wRer BIIEE)

4 I ferg Temme Wbre SO A X I cfets Bl /gigore Y |\ 5 &
' fet BEmE Wb 0 |%M l | cefers Bfaferra/gigerm 0 |
S T il ALY GaferD sieqe 1 v o3 s 2y AT |

HICE TS Neyw
wifed of® eae aifarg

Powered by Dream 71 Bangladesh Ltd,

AT HITATH 9 ATY FAmE R ob-ob-303¢

/

MR L E e
-+ wfiames, vre




Organization Date: 24.07.2024

Barge Name: M

.V Sea World
Barge Measurement: Length 58.88
Owner Name: Janab. K. M. Arifujjiyaman

Width 8.55

139(+2

TYPE COPY T\ Copy )

SECULAR (REPUBLIC) GOVT. OF BANGLADESH

INLAND WATER TRANSPORT AUTHORITY

SURVEY CERTIFICATE
(As per the sec 9, 1976 Bangladesh Inland Water Transport)

Certificate no. 06.10057894
Survey Organization Time limit: 08.08.2025

Registration No: M-7490

Depth 3.97
Father Name: Late Kazi Abdul Hai

Adress of the Company:Masers King Ocean Shipping Lince, Road- 30, House- 417 New DO.H.S, Mahakhali, P.S-

Kalfrul, District- Dhaka.
Place of Registration : Number & Strength of Engine | Type of Water Transport
Dhaka 2-600 B.H.P Freight
Capacity of Passenger Carrying Number of Manufacturing time of Ship & Tonez
Cabin
Night Day Main Deck 2" Deck Manufacturing Gross
(passenger (passenger 2nd Deck 3" deck time of the ship Registered ton
number of number of 3" Deck (GRT)
ship at night) | ship in day) (it's not able to
carrying gods)
0 0 2005 487
=S : 5 Lif_._e'saving equipment & others
Fire extinguisher & Life Saving equipment Others equipment
a) Life boy: 7 e) Fire backet:12 i) First aid Box:1
b) Life jacket: 12 f) Pamp: 1 J) Safety lamp/ Torch: Good
c) Liferaft:0 g) Sand Box: 1 k) Radio:
d) Fire h) Compus: 1) Mobile No: 01550063850
extinguisher: 6
Teacher/Engineer/Driver/Sailor number
| Teacher ¥ _| Engineer/Driver Sailor
M Class Inland 1 | Person [ 2™ | Class 1 | Person 12
Master e L | engineer/driver S Person
ClassInland | 0 | Person Class Person
Master engineer/driver —4

If the survey checklist done by the Servier is not attached therefore this certificate is not valid.
The survey certificate is till valid on 08.08.2025.

Chief administrator
WATER TRANSPORT AUTHORITY
Dhaka
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10.

11.

12.

T40(2)

TYPE COPY

Required Instruction for Boat Owner, Master and Driver

As per the Provision of ASO'76 this certificate must be displayed in conspicuous place of the
vessel.

The Survey checklist/declaration prepared by the surveyor must be attached to the survey
certificate.

A certified copy of the approved GA Plan (General Arrangement Plan) must be kept on board
the vessel.

An application for re-annual survey must be made to the relevant vessel survey office 2
(two) months before the expiry of this certificate.

Before making any structural changes/modifications/engine changes/change of
ownership/change of address/change of name of the vessel, etc., during the period of
validity of this certificate, the Director General, Department of Shipping, Dhaka, must be
informed in addition to informing the concerned vessel register.

As soon as any accident occurs, the vessel master/ship owner must file a General Diary (GD)
with the concerned police station and also inform the Director General, Department of
Shipping, Dhaka.

A fine of Rs. 300/- per person is prescribed for carrying passengers in excess of the number
specified in the survey certificate.

Carrying cargo on the 14 passenger deck is a legal offence. Before sailing, cargo must be
placed in the hatch and made watertight by installing a hatch cover nut and bolt with rubber
gasket.

Carrying passengers in the hatch (cargo area) is prohibited.

Carrying passengers on the roof of a boat is dangerous and punishable by law. It can cause
the boat to lose its balance and cause accidents.

The minimum safe number of seamen shall be kept on board the vessel and a certified
master-driver shall be appointed accordingly.

Fire extinguishers must be refilled before their expiration date.




£ o Tho (&2

13. Life boys and jackets should be kept within reach of passengers in such a way that they can
be easily removed in case of danger.

14. Masters and drivers of the grade specified in the Minimum Safe Manpower Certificate shall
be appointed and every staff including the appointed master, driver, steersman, greaser
shall be given appointment letters.

15. Boating is prohibited during heavy fog and when there is a warning signal. This can lead to
loss of life and property.

16. If a storm arises en route, the master will carefully steer the vessel to a safe haven on the
shore,
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Ccruhcau: of Competency _
AS NO. 1emle
FIRST CLASS MASTER
OF’ANJJ\I.AN'D-VES‘BEI UNDER ACT 1 OF 1917

- GOVERNMENT OF WEST BENGAL

To . Hmamuzr,t.—. ..Pu&ﬁﬁf’&

Whereas it has been recommended by Lhcc:m uj:rappomwd under sec
1917 10 the Government of West Bengal that you hay: bg.m found afics cxaminatio d to fulfil the
dutics of First Class M:su:rofaulnhnd MDtOtil Baying engines of more than S6° Brake Horse Power. I da
hereby, in pursuance ofmuon 21 of Inland Vessel 2¢t I oﬂ9i'}' grant you this CER [1FHICATE OF
COMPETENCY as such First Class Master.
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